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Thane District

BEFORE THE NATIONAL GREEN TRIBUNAL
~ SITTING AT PUNE.
ORIGINAL APPLICATION NO. 1% OF 2025

Dr. Sneha Donde & Anr ....Applicants

Vs.

....Respondents

AFFIDAVIT - IN - REPLY ON BEHALF OF THE
RESPONDENT NO. 1

I, Sandip Patnawar, duly authorised to file this present
affidavit - in - reply on behalf of the Respondent No.1
- herein above, having its office at Bhiwandi Nizampur
Municipal Corporation, Bhiwandi, Thane do hereby

state on solemn affirmation as under:

The Respondent No.l is filing this preliminary
afﬁdaﬁt - in - reply in order to oppose the contents of
the above captioned Original Application. After
‘perusing the above captioned Original Application

and the annexures filed along with it, the Respondent
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No.1 is filing this affidavit - in - reply to oppose grant
of reliefs to the Applicants as prayed for. The
Respondent No.l states that nothing stated in the
above captioned Original Application ought to be
construed as an admission for any specific and
paragraph wise denial until the same is specifically
admitted hereinafter. The Respondent No.l further
crave leave of this Honourable Tribunal to file ‘a
detailed affidavit - in - reply dealing with paragraph

wise rebuttal as and when sought necessary.

The Respondent No. 1 states that the contentions of
the Applicant pivots around the alleged non -
preservation and non - conservation of the Varal Devi
lake located within the jurisdiction of the Respondent

No.1 i.e. Bhiwandi Nizampur Municipal Corporation.

The Respondent No.l states that the Original
Application proceeds on an incorrect premise that the
Varal Devi lake suffers from non-preservation and
non-conservation. The Respondent No.1 states that it
has taken several steps in the past to preserve and
conserve the lake and its eccosystem. The Respondent
No.! further states that it is also on the verge of
implementing a big project for the Revival and
Conservation of Varal Devi lake under the National
Plan for Conservation of Aquatic Ecosystem at an

estimated price of Rs.52,95,21,000/-. The Respondent
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No.1 states that recently a Detailed Project Report for
the said project has also been prepared after thorough
research and after finalising in depth scope of the
project. The working features of the project and the
letters/communications issued/received by the
Respondent No.1 to/from various authorities are as

follows:

A. Vide letter dated 18/09/2023 addressed to the
Scientist E, Wetland Division, Ministry of
Environment, Forest and Climate Change,
Government of India, New Delhi, the
Respondent No.5 attached a Detailed Project
Report (Rs.52,95,21,000/-) outlining measures
to be adopted for the revival and conservation of
the Varal Devi lake under the National Plan for
Conservation of Aquatic Ecosystem (Heremafter
for the sake of brevity referred to as “NPCA”).
The said letter also stated that based on various
test reports of water samples, the Varal Devi
lake is categorised in the “mesotrophic” state

which requires restoration activities.

B. It is pertinent to note that a portal by the na_rflg;;. Py
“ScienceDirect” which operates from the

domain name “https:/www.sciencedirect.com” .-

and publishes various research papers defines

“mesotrophic environment” as ‘“‘ecological
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settings where organic matter decomposition.
matches its accumulation, typically found in
areas such as groundwater-fed regions, brook
valleys, and wet depressions". The said website
also records that “maximum diversity is
predicted for mesotrophic environment, when

both food and oxygen are less limiting for the

- realization of various microhabitats. Under such

conditions, benthic foraminiferal diversity can
also profit from facilitation, i.e., interaction with
other organisms”. Further the web portal

“https://www.collinsdictionarv.com" also

defines “mesotrophic” as “freshwater lakes
containing medium levels of nutrients”. The
Respondent No.l1 states that the said website
also refers to another definition of
“mesotrophic” to mean “designating or of a
lake, pond, etc. having a moderate amount of
plant growth. ...”. The Respondent No.1 thus
states that medium level of nutrients and

availability of moderate amount of plant growth

necessarily means that the present state of the -

lake supporté ecology in and around it. The said
also implies availability of fish and other floral/
faunal species in the lake. The Respondent No.1
states that this in itself negates the case of the
Appiicants that the lake is inundated by
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encroachment, dumping of waste, idol
immersion or non - preservation and non -

conservation.

C. The Respondent No.l further states that, the
proposal for conservation of the lake has been
submitted to the Steering Committee headed by
the Respondent No.5 - Principal Secretary
(Environment), State of Maharashtra on
04/07/2023 and is awaiting approval under the
NPCA from the Wetland Division, Ministry of
Environment, Forest and Climate Change,
Government of India, New Delhi. The
Respondent No.1 states that the same has also
been conveyed by the Respondent No.5 to the
Scientist E, Wetland Division, Ministry of
Environment, . Forest and Climate Change,
Government of India, New Delthi by its letter
dated 18 September 2023, Hereto annexed and
marked as Exhibit “ A ” is a copy of the letter
dated 18/09/2023. 7

¢ #

D. The Respondent No.1 statés that the moﬁitoring_:, ’ '

of wetlands is also currently undertaken by thel_'_ ’:

Hon’ble Supreme Court in the case of Anand’:_"_'-'ﬁ {

Arya Vs Union of India in Writ Pe_ti’ﬁoh (Civil)ﬁ"f

No.304 of 2018. The Respondent No.l craves
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leave to refer to and rely upon the orders in

relation to the same as and when produced.

E. The Respondent No.l states that thereafter by a
letter dated 1 November 2023, it submitted all
necessary documents duly prepared including
(a) revised proposal as per given guidelines of
NPCA (b) Integrated Management Plan in
accordance with Annexure-VI and Annexure V
(c) DPR containing approvals granted by the
State of Maharashtra, undertaking by the
Respondent No.l, Detailed estimate of the
proposal as per State Schedule Rates 2023,
Reports prepared by experts appointed by the
Respondent No. 1.

F. The Form filled as per NPCA Guidelines in
section 6 points out that mining, siltation and
encroachment is low. The form also records that
the spread of invasive species in the lake 1s low.
This in 1tself reflects that the Respondent No.1

is ensuring ecological balance in the lake.
. The DPR enunciates:

1) management strategy to preserve the
wetland area and water holding capacity

by structural and non structural means,
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i) to safeguard the ecology and preserve

flora and faunal diversity,

ii1) to promote education, scientific research

and ecotourism for recreation,

iv) to include local community in
conservation and development

Programmes.

v) The management action plan for the lake
also sets out boundary delineation and

demarcation,

vi) shoreline management,

vil) sclective dredging and desilting to

improve hydrological connectivity,

viit)interception, diversion and treatment of

point source of pollution,

ix) maintenance of breeding and spawning

grounds for key species,

x) management of invasive species,

xi) sustainable fisheries develﬁpment,

communication and outreach.
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is for the pathways, water inlet system, storm

water drain, desilting & pitching work,
compound wall work, control centre, aerator/
fountain, pathway light, CCTV and solar

system. Hereto annexed and marked as Exhibit

“B” is the copy of the letter dated 1 November
2023 addressed by it to the Respondent No.5 -
Scientist Grade II, State Environment

Department.

The Respondent No.1 states that vide its another
letter dated 01/11/2023 addressed to the
Respondent No.5 it also conveyed replies to the
numerous concerns which were flagged by the
Respondent No.5. Since, on preliminary
examination of the proposal it was found by the
Respondent No.5 that the said proposal was not
as per the guidelines provided for by the NPCA,
therefore, the proposed proposal was revised by
the Respondent No.l as contemplated by the
guidelines issued by the NPCA. The Respondent - -
No. 1 further incorporated essential aspects in *
the proposal, including the classification of “
proposed activities, information on the ‘falues
and services of the wetland along with a

comprehensive writeup of the wetland. Hereto
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annexed and marked as Exhibit “C” is the copy
of the letter dated 01/11/2023.

The Respondent No.1 states that an undertaking
dated 2 January 2024 was given to the
Respondent No.5 that the Respondent No.l
would bear 40% i.e. Rs.17,57,76,695/- of the
estimated project cost for revival and
conservation of the Varal Devi lake. 40% of the
project cost would be paid in a break up of Rs.
8,97,34,732/-, Rs. 5,13,52,091/-, Rs.
3,46,89,873/- for the first, second and third year
respectively. Copy of the undertaking dated
02/01/2024 1s annexed and marked as Exhibit

GCD”'

. The Respondent No.l states that on 07/05/2025
a letter was addressed to the State Wetland
Authority clarifying the queries raised by the
Authority. On the very same day the Respondent
No.l also filed an undertaking with the
Respondent No.5 stating that 20% of the 40%

project amount would be made available as

mentioned in the email to Wetland Devision on

05/03/2025. Copy of the letter and undertaking |
dated 07/05/2025 is annexed and marked’as

Exhibit “E”.
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L. The Respondent No.1 states that as an additional
measure to prevent unhindered flow of sewage
water and waste water into the Varal Devi lake,
a tender has been floated to install sluice gate
valve and drainage chambers. The tender

amount for the same is Rs. 23,83,053/- and was
open from 19/08/2025 to 26/08/2025 till 3 p.m.

M. The Respondent No.l further states that the
tender mentioned in paragraph L, at serial no.2
has invited bids for installation of mild steel
gates at Varal Devi lake to prevent pollution
during idol immersion. The tender amount for
the same is Rs. 14,13,132/-. A copy of the tender
notice dated 19/08/2025 is annexed and marked
as Exhibit “F”.

N. The Respondent No.l states that it supplies 120
MLD fresh water to the city and a total of 90
MLD waste water is generated. The Respondent
No.1 states that out of the total requirement for
the City only SMLD per day is supplied from
Varal Devi lake. It is pertinent to note that there
are two fully functional, one partially functional
and two under construction Sewage Treatment

Plants (STP) details of the STPs’ are as under:
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I. Katai Sewage Treatment Plants treating
13 MLD, fully operational since 2015.

I. Idgah Staller House Sewage Treatment
Plants treating 30 MLD, fully operational
since 2022.

III. Bakra Bazar Sewage Treatment Plants
treatment capacity 29 MLD, partially
operational (will be fully operational from
October, 2025).

IV. Mansarovar Stepping Garden Sewage
Treatment Plants treatment capacity 31
MLD, under construction (will be fully
operational from October, 2025).

V. Bhadvad Sewage Treatment Plants
treatment capacity 9 MLD, under
construction (will be fully operational
from October, 2025).

. The Respondent No.l states that the above

mentioned Sewage Treatment Plants once fully

operational, would be treating 112 MLD waste

water with a surplus capacity of 22 MLD as

against presently generated 90 MLD waste , = .

water.
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The Respondent No.1 states that it is of semina
importance to affirmatively weigh the actions
initiated by it in preservation, conservation and
revival of the Varal Devi lake before adverting
to the misconceived allegations spurred by the
Applicants. The Respondent No.l thus states
that not just are the allegations of the Applicants

unfounded, but they are also contrary to record.

5. The Respondent No.l states that the sum and

substance of the allegations by the Applicant are as

follows:

A

That the Varal Devi lake is severely polluted and
has altered from a natural resource into a toxic

site.

That untreated sewage flows into the lake from
multiple points, including slaughter houses due

to inoperative Water Treatment Plants,

That encroachments (almost 50%) by
unauthorised structures has worsened the
degradation of the lake. That thus the carrying
capacity as well as flow capacity of the lake is

reduced immensely.
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D. That idol immersions into the lake introduce

heavy metals to the water.

E. That misguided chemical treatments have
destroyed beneficial bacteria, triggering toxic

algae blooms.

F. That the lake’s untreated water, used by nearby

communities, poses serious health risks.

G. That there is washing of clothes akin to a dhobi
ghat from all sides.

H. That there is garbage dumping in the lake.

The Respondent No.1 states that the allegations made
by the Applicants are misleading in nature and are
contrary to the records. The Respondent No.l states
that water from the Varal Devi Lake is treated by a 5
MLD functional Water Treatment Plant and is
supplied to the residents of the municipal corporation
on an every day basis. There are no complaints either
from the residents on the portability of water or
contamination affecting life or livelthood in any

manner whatsoever. The Respondent No.1 Municipal

Corporation has set out here in after details of various:-

projects initiated by it to ensure that the lake and its,- ="~

17 of 30
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possible extent.

The other allegation that the water treatment is being
done by use of harmful prohibited chemicals is also
contrary to record and the Applicants are put to strict
proof thereof. The treatment of plant is done strictly
by using the Water Treatment Plant which operates
after obtaining all necessary permissions from various
statutory authorities. Thus the case of the applicant is
misleading in nature and thus the reliefs as prayed for
ought not to be granted. The Respondent No.1 has set
out hereinafter in detail the steps which it is taking on
a continuous basis and which will deal with point
wise grounds of challenge/allegations as summarised

here in above.

In response to allegations mentioned in paragraph 5 -

A that the Varal Devi lake is severely polluted and has
altered from a natural resource into a toxic site, the
Respondent No.l1 states that the Varala Devi lake
covers an area of approximately 75 hectares
qualifying it to be the largest lake in Bhiwandi and
second largest in Thane district. The Respondent - .
No.1 states that the total storage capaéity of the lake

is 6285 million litres. The dead storage of the lake is |
around 4000 million litres. Thus, it is important to

note that the lake is one of the largest water bodies in
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the area and holds considerable amount of water. For
the efflux of the lake water to the city the Respondent
No. 1 has set up Water Treatment Plants purifying 5
MLD since 2021. Thus, it is incorrect to state that the
Varal Devi lake is severely polluted or that it has
altered from a natural resource to a toxic site. The
Respondent No.l states that the Water Treatment
Plant 1s fully functional and is used on a continuous
basis. Hereto annexed and marked as Exhibit “G” is
the copy of the Consent to Establish and other
permissions for the Water Treatment Plant. Hereto
annexed and marked as Exhibit “H” is a copy of the
reports of water treatment done by the 5 MLD Water
Treatment Plant.

Thus, the Respondent No.1 states that it is incorrect
to say that the untreated water is being provided to

the citizens of the Corporation.

In response to the allegation of contamination of the
lake water it is stated that, around 0.1 MLD of
sewage is discharged in Varal Devi lake per day from

only two inlet streams put together. The Respondent”

No.l states that it has sanctioned a grant of
approximately Rs.25,00,000/- (Twenty Five Lakhs)
for the purpose of diverting the inflow intb_ Water
Treatment Plant (WTP) and the work for the same
will be completed by end of January 2026. The

19 of 30
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details of the same have been setout hereinabove. The
Respondent No.l states that even the said sewage is
not industrial waste and is limited to house hold
waste and after the completion of these 2 projects
within 3 months, the inlet from these 2 streams will
be stopped completely. The Respondent No.1 further
states that the quantity of sewage flowing in from
these 2 inlets 1s negligible as compared to the holding
capacity of the lake. Thus, the Respondent No.1 states
that it does not affect the ecological balance of the

lake.

The Respondent No.1 states that it also from time to
time monitors the inlet water quantity to its 5 MLD
Water Treatment Plant and the reports of the same
make it clear that the water quality is not as is
claimed by the Applicant. Hereto annexed and
marked as Exhibit “I” are copies of reports prepared

from time to time.

. In response to Allegation 5B herein above that

untreated sewage flows into the lake from multiple
points, including slaughter houses due to inoperative
Water Treatment Plants, the Respondent No. 1 states
that there is no slaughter house near the Varal Devi
lake from which waste is released into the lake. The
Respondent No.l states that slaughter houses in

Bhiwandi were shut down by orders of Competent
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Court in the year 2014. Hereto annexed and marked
as Exhibit “J” is the copy of google images of the
Varal Devi. The contention that the Water Treatment
Plant is inoperative is also denied as being incorrect

in view of what has been set out hereinabove.

It is the allegations in paragraph 5 - C that
encroachments (almost 50%) by unauthorised
structures has worsened the degradation of the lake. It
1s the further allegation of the Applicant that thus the
carrying capacity as well as flow capacity of the lake
1s reduced immensely. In response, the Respondent
No. 1 states that since 2006 Varal Devi lake is
protected by a 360 degree parapet/boundary wall
which has protected the waterbody from any kind of
encroachment. Thus, the Respondent No.1 denies that
there are any unauthorised structures that have
worsened the degradation of the lake. The
Respondent No.1 has set out in detail the carrying
capacity/holding capacity of the lake and there are no
encroachments affecting the same. The Respondent
No.l states that over a period of time, there is

reduction in holding capacity/carrying capaéity due to

siltation in the catchment area and however the *

Respondent No.1 undertakes siltation of the lake to

address the same. The Respondent No.1 ‘states that

410

recently a project for a cost of Rs.54 crores has_a}so_ :
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been proposed for de-silting the lake. Hereto anne _
and marked as Exhibit “K” is a copy of the Detaﬂezi\\ A o et
Project Report for the project of de-silting for an

estimated cost of Rs.54 crores.

14. Thus the answering Respondent states that the further
allegations of the Applicants stating that people have
open access to the lake are far from reality. The
Respondent No.l states that the timeline images
would make it abundantly clear that the allegations of
encroachment made by the Applicant are baseless.
The Respondent No.l further states that the said wall
undergoes timely maintecnance and repair. Hereto
annexed and marked as Exhibit “L.” is a copy of the

summary of the compound wall project.

15. In response to the allegations in paragraph 5-D that
idol immersions into the lake introduce heavy metals
to the water the Respondent No. 1 states that for the
purpose of immersion of idols during the period from
Ganesh Chaturthi and Anant Chaturdashi, three
separate areas have been demarcated on the boundary
of the lake. The Respondent No.1 states that a Gabion
wall is erected to separate the water of the lake from
the area demarcated for immersion of idols. The
Respondent No.1 states that Gabion wall ensures that
water from these three areas do not mix with the lake

water, The Respondent No.l further states that the
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water in the demarcated regions for immersion is
pumped out after festivities and treafed and re-
released in the demarcated section. In addition to the
above precautions the Respondent No.l has also
started awareness programs and campaigns to
persuade people for immersing the idols in artificial
ponds. The Respondent No.l has also increased the
number of artificial ponds outside the lake and other
areas of the city from 7 to 12. Further the immersed
idols are also excavated after sometime and thus it is

incorrect to say that they continue to pollute the lake

‘water. Since, the demarcated area is distinct from the

lake water area, 1t is also incorrect to say that heavy

metals are discharged in the lake water.

In response to the allegations in paragraph S-E and 5-
F that misguided chemical treatments have destroyed
beneficial bacteria, triggering toxic algae blooms and
possesses serious health risk to nearby communities,
the Respondent No.l states that the a]legatibn‘s of

misguided chemical treatment arc bascless and are

denied. The Respondent No.1 states that it operates a

fully functional Water Treatment Plant and the details
of which have been set out hereinabove. The
classification of lake as mesotrophic which is referred
in communications mentioned herein above also

negates the contention that beneficial bacteria is

23 of 30
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destroyed or that there is toxic algae bloom. Th
treated/purified water from the lake 1s consumed
daily by the residents without any history of serious
health risk and thus the allegations of health risks to
the citizens are also denied. The Respondent No.l
states that the Varala Devi lake and the catchment
area has received around an average of 2900 mm
rainfall over the past 5 years and thus this leads to
heavy inflow of water in the Varala Devi lake from
the catchment area. Therefore to deal with such
exigencies the Respondent No.l has proposed setting
up of additional Water Treatment Plant and Water
Treatment Plants as further measures in order to cater

to the ever increasing demand of water of the city.

In response to the allegations in paragraph 5-G that
there is washing of clothes akin to a dhobi ghat from
all sides the Respondent No. 1 states that a small
section of the periphery of the Varala Devi lake is
abutted by a slum outside the compound wall. The
Respondent No.1 further states that people from this
limited pocket would occasionally attempt to cross
over the boundary wall and attempt to use the lake for
the purpose of washing clothes which is prevented by
employing security guards who are manning the
boundary wall and the lake on a continuous basis.

The Respondent No.1 states that the guards have been
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deployed for several years. The Respondent No.l
categorically denies that people in the vicinity are
permitted to wash clothes or that there is washing of
clothes making to a dhobi ghat from all sides of the
lake. There is no dhobi ghat operational with any
access to the Varal Devi lake. Hereto annexed and
marked as Exhibit “M” is the copy of the attendance
sheet details of the guards employed by the

Corporation for manning the lake.

In response to allegations in paragraph 5 - H that
there 1s garbage dumping in the lake, it is reiterated
that The Respondent No.1 has constructed a 360
degree gabion wall to prevent encroachment and
pollution of the lake and thus there is no garbage
dumping in the lake. The Respondent No.1 states that
the images annexed by the Applicant at Annexure A-2
to the Original Application are in fact the area
demarcated for immersion of the idols and these
images are captured at the time of immersion as is

clearly seen from these images. The image itself

makes it clear that there is an erected gabion wall
separating the polluted immersion pond from ‘__‘th_'f.; )
unpolluted pristine lake. As it set out flqrein a‘b‘c.)‘vé, -
the immersed idols and other debris are rem.d\'}éld:_r_
immediately and treated appropriately and the saldh_'. §

water is never released in the lake water. The f
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Respondent No.1 states that it has always discou:;?!sd TR s
-

the practise of polluting the lake and has taken
numerous steps to educate the persons staying in the
vicinity of the lake about the ill effects of the same.
The Respondent No.1 further states that the residents
adjoining the lake are sensitised about the hazards of
polluting the lake by running various programs and
are also provided access to garbage vans for proper

waste management.

The Respondent No.1l states that there are two
religious structures existing for over a century outside
the boundary wall of the lake and in no possible way
do they encroach in the premises of the lake. Hereto
annexed and marked as Exhibit “N” is a copy of the

images of the religious structures.

The Respondent No. 1 states that the laboratory
which conducted the survey and submitted its report
at Annexure A - 9 of the O.A. lacked approval from
the Ministry of Environment, Forest and Climate
Change. Even otherwise the samples which were
allegedly contaminated were not collected in the
presence of the officers of the Respondent No.1 and
thus the reports annexed by the Applicant are
scriously disputed. The reports annexed by the

- Respondent No.l1 on the other hand over a period of

time, depict the quality of water available in the lake
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as also the quality of potable water supplied to some
parts of the city.

The Respondent No. 1 states that tenders for fishing
in the lake are floated and are awarded to qualifying
contractors. The Respondent No.1 states that live fish
in the lake 1n itself is a proof of the quality of ecology
of lake water. Hereto annexed and marked as Exhibit
¥0” is a copy of the fishing contract given by the
Respondent No.l. The photos of dead fish at
Annexure A - 4 of the O.A. are a consequence of a
mischief played by unknown persons about 5-6 years
ago, when hazardous chemicals were thrown into the
lake causing this unfortunate eventuality and in no
way portrays the present situation. Further, the
situation at that point of time was immediately
addressed and that it was a rare localised sporadic
incidence which is being given the colour of it being
a norm by the Applicant. The Respondent No.1 states
that even at that point of time, the impact of the same
was restricted to a limited portion of the lake and was
temporary in nature. There were no reported inci@ents
of any harmful effects of the same on human life. The
Respondent No.! reiterates that standards of pot:abls
water are prescribed by statutory authorities and thé‘
Respondent No.l continuously strives to uphold the

highest standards in the interest of its citizens.
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22. The Respondent No.1 states that in view of all of the’
above, the Original Application being misleading and
mischievous only ought to be dismissed and the

reliefs as prayed for ought not to be granted.

23. The Respondent No.1 crave leave of this Honourable
Tribunal to file a further and detailed affidavit - in -
reply dealing with paragraph wise contents of the

Original Application as and when sought necessary.

Place: Thane

Date: | /09/2025 (Deporent)

Advocate for the Respondent No.1.
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YERIFICATION

I, Mr. Sandip Patnawar, aged  years, the Engineer of the
Respondent No.1 and its authorised signatory having office
at : Bhiwandi Nizampur Municipal Corporation, Bhiwandi,
Thane do hereby state that contents of paragraphs No. 1 to
23 of the present Affidavit - in - Reply are from my personal
knowledge, information and belief, and I believe the same to

be true to my information.

Solemnly affirmed at Thane )

This {8day of September 2025 ) -

—
(Deponent)

- g tapad S

j' ﬁ Before Me.

Q'/—\O\ J\\ NMA

3
Advocate for the Respondent No. 1.
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BEFORE THE NATIONAL GREEN TRIBUNAL °
SITTING AT PUNE
ORIGINAL APPLICATION NO. 293 OF2025

Dr. Sncha Donde & Anr ....Applicants
Vs.

Bhiwandi Nizampur Municipal

Corporation & Ors ....Respondents

AFFIDAVIT - IN - REPLY

Manish S. Kelkar
Advocate for Respondent No.1.
212A - 213A, Commerce
House, 140, Nagindas Master Road,

Fort, Mumbeai - 400001.

Mobile no. 9545036036
Email- adv.manishkeﬂcar@gmaﬂ.com

MAH/5147/2018
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Government of Maharashtra
Department of Environment & Climate Change
15% Floor, New Administrative Biiilding,
Hitatma Rajgurii Chowk, Mantralaya, Mumbai - 400 032.
Ph:022-22854707 Email: envesta-mh@m:

No.: - Rasayo. 2023/C.R.80 /EstA Date:- 18/09/2023.

b
i\“\.

Y S, {Hfegryle Fof
oy d CoaTOTiive et

To,
Scientist B,
Wetland Division,
Ministry of Environment, Forest and 5Climate€;-hange,-_
Government of India, '
New Delhi.

Subject: - Revival and Conservation of Varala*deyi.[:ake, at B‘iwénd_i Nizampur City
Municipal Corporation under National Plan for Conservation of Aquatic
Ecosystem. {(NPCA)

Reference: - Letter from Commissioner, Bhiwandi Nizampur City Municipal
Corporation, Thane dated 07.06:2023.

Sits

Please find attached herewith the Detailed Project Report (Rs.52,95,21.000/-) for
Varaladevi lake, received from Commissioner, Bhiwandi Nizampur City Municipal
Corporation of Tharie.

2. The Varaladevi Jakeis havingarea of 50'hectares and depth of 3.68'm. On the basis
of test reports of water, the Varaladevilake is categorized.in the mesotrophic state which
needs restoration activities. The said proposal was submitted before the Steering
Committee headed by Principal Secretary (Environmtent) on 04.07.2023. As. per the
approval ofthe said steering committee, the proposal for Varaladevi lake conservation is
being submitted to your office for approval under Nationa) Plan for Conservation of
Aquatic Ecosystem. (NPCA).

Yours Sincerely,
s / ~ [(Archana Parshurame)
: Sci.Grade H, Env. and Climate change Dept.
: ~ Government of Maharashtra.
Encl: - Proposal submitted by Commissioner; Bhiwandi Nizampur City ‘Municipal
Corporation along with DPR.

,

D \kapi\dermard H\Es Grepe dreri\a-gmed aamd\Varaladeyi Lake.doex.
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Old S.T. Stand, Kap Ali. Bhiwandi-421302, Dist. Thane.
Phones : 02322 -- 25314 /255315 Fax: 02522 — 252074,
Email @ bncmewsd@gmail.com

OW. No./BNCMC/WSD/ /7 &2 /2023
Date : @1/ f} /2023

Tao,

Smt. Archana Parshurame

Scientist Grade-11

Dept. of Environmnt and Climate Change

Government of Maharashtra,

15th Floor, New Administrative Building,

Mantralaya, Mumbai, Maharashtra-400032.

Subject : Revival and Conservation of Varaladevi lake at Bhiwandi Nizampur City
Municipal Corporation under National Plan for Conservation of Aquatic
Ecosystems (NPCA)

Reference : 1) F.No. W-6/9/2023-WTL, Dated- 25/09/2023.

2) The letter of Ajay Thakur and Associates Architect (PMC), on
Dated-~ 30/10/2023.

Resp. Madam,

1. This has reference to your letter dated on 25th September, 2023 by govt. of India - ministry of
environment, forest and climate change (wetland division) Delhi.

2. Proposed proposal is revised in form of and given Guidelines of NPCA. With The Integrated
Management Plan (IMP) in accordance with Annexure-VI & Annexure- V are attached herewith.

3. In given detailed project report (DPR) we have attached of detailed write up of wetland and its
management activities.

* Minutes of meeting approved by the govt of Maharashtra are attached herewith.

*The undertaking by Bhiwandi nizampur municipal corporation (BNCMC) about No overlapping
of activities are attached herewith. .

*Detailed estimate of proposed proposal with accordance to state schedule rates 2023 are attached
herewith.

4. All essential aspects highlighted are incorporated into the proposal, including the classification

of proposed activities, information on the values and services of the wetland. a comprehensive write-up of

the wetland. C%'i

(Ajay Vaidva)
Administrator/Commissoner

Bhiwandi N. C. Municipal Corporation.
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Old SiT. Stand, Kap Al, B-hiwandi—42'l_'302._. Dist. Thane.
Phones : 02522 ~.25314 / 255315 Fax: 02522 — 252074
Email bncmcusﬂ@gmml.mm

ow. NoJBNCMC/WSD/ 1? 22;2023
1 74172023
To,
Smt. Archana Parshurame
Scientist Grade-IT
Dept. of Environmnt and Climate Change
Government of Maharashtra,
15th Floor, New Administrative Building,
\1antralava, Munibai, Maharashtra-400032.

‘Subjéct : Revival and Conservation of Varaladevi lake at Bhiwandi Nizampur City
‘Municipal Corporation under National Plan for Conservation of Aquatic
Ecosystems {(NPCA):

Reference : 1) F-No. W-6/9/2023-WTL, Dated- 25/09/2023.

2) The letter of Ajay Thakur and Associates Architect (PMC), on
Dated- 30/10/2023.

Reésp. Madam,

i Sr. | Queries | | Reply: i
No. B |[ :

2 | After preliminary examination of the proposal:it’is found | Proposed proposa} is revised in form o1-24
pOS
that the proposal submitted is not as per the extant | of and given Guidelines of NPCA. |
guidelines. of NPCA. The Afnexure-VI of NPCA | With The Integrated Ma“ﬂgm“‘*
' - Plan. (IMP) in accordance with
Annexure-VI & Annexure- Vo are
~artached h'erewith.

- Guidelines may be referred for revising the proposal in the:
form of Integrated Management Plan (IMP) and Arinexure

"U
.
‘a
1)
A

V. 1.e. “Format for preparing brief:document” may aiso be
referred for preparing the Brief Document. which is a |
i requisite document as per the IMP. checklist. The
Guidelines of NPCA, are enclosed. _ _ _ _
| 3 | Some essential aspects needs to be mtorporated in the-| In giveri detailed project report (DPR) | 1.24
proposal such ‘as clussification of proposed activities as. | wehave attached of detailed write ap |

core and non-core, information on values and services of Qf_* ““"_.e"fmd and its management % 1

the wefland, detailed write up of thie wetland, threats to | <7V ¢ |

.I management  and ratipn’alf:‘ for the selecion of }‘

i | management activities in ‘overcoming the threats, Brief | }. ;
? Doe.umentlgndf'l{eafth- Card. Some svpporting documents | ‘I %
1 J ‘witich are fequired for:appraisal include: P 5. J




(I} [ Minutes of the Meeting in which the proposal was | Minutes of meeting approved by the 25-26
approved by the Govt. of Maharashtra/ Maharashira State | govt of Maharashtra are attached

Wetland Authority: | herewith.

(ii} | An undertaking mentioning that there is no overlapping of | The undertaking by Bhiwandi |- 28
activities to be undertaken with those being funded from }1 Nizampur ~ Municipal Corporation
‘other funding organizationfagency, if any; 1| (BNCMC) about No -overl'a;pping of l
_activities are attached herewith, _
(3ii) { A certificate stating that budget estimate for each activity | Detailed  estimate  of ) proposed 1‘ 27
has beeni prepared with reference to an approved Schedule proposal with accordance to State !

) i
of Rates (SOR); _ - Schedule rates 2022-23 are 'ftttached. :
; herewith. l
4 |In view of above. it is requested to submit the revised | All essential aspects highlighted are -
proposal in the form of IMP as per the Guidelines of the | incorporated = into  the  proposal,
NPCA: It may be ensured that all documents as per the including ‘the  classification  of
proposed activities, jnformation on the
i values and services of the wetland, a |
for assistance under NPCA ; .
| comprehensive wrile-up of the |
J wetland. _ . '!

Qﬁﬁw/g

(Ajay Vaidya)
Administrator/Commissoner

]

|

|

)

i

. ]
—
]

|

I

| checklist of IMP are provided with the proposal submitted:

Bhiwandi N. C. Municipal Coerporation.
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BHIWANDI NIZAMPUR CITY MUNICIPAL CORPORATION

Old S.T. Stand, Kap Ali, Bhiwandi-421302, Dist. Thane:
Phones : 02522 — 25314 /255315 Fax: 02522 — 252074, -
Email : bnemewsd@gmail.com

OW. No/BNCMC/WSD/ 1y  /202k
Date :02./.01/202

UNDERTAKING

A work proposal for Revival and Conservation of Varhal Devi Lake under Bhiwandi
Nizampur City Muni¢ipal Corporation in Thane district in Maharashtra state has been submitted
to the Environment Department of Government of India under NPCA (National Plan: for
Conservation Aquatic Eco-systems). E-mail from Dr. M. ‘Ramesh; S_c_ierlﬁst “E' (Wetlands
Division) on 7th. November 2023 under Issue 1 certifies that 40% funding of the said project
cost will be provided to the Murnicipal Corporation from the funds received from the State

Govemment under the basic facilities provided by the Municipal Corporation.

Year wise total project cost and 40% project cost of the said work are as follows :

| Sr. No. Duration  Year wise project cost 40% of the project cost

1. | Firstyear | Rs.22433682900 | Rs 897.34732.00

2. | Second year  Rs. 12,83.80,227.00 Rs. 5,13,52.091.00
3. |Thirdyear | Rs. 08:67.24:682.00 { Rs. 3,46,89,873.00
TOTAL | Rs.43,94,41,73800 | Rs. 17.57,76,695.00

(Ajay Vaidya)
Administrator/Commissoner
Bhiwandi N. C. Municipal Corporation.

Copy - Shri. Pravin Darade, Secretary, Depattment of Environment
‘State of Miharashtra, Ministry of Mumbai.
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41— EXIHIBIT"K
BHIWANDI NIZAMPUR CITY MUNICIPAL CORPORATION
- ' fw’““’*%

fleg (e

0Ol1d $.T. Stand, Kap Ali, Bhiwandi-421302, Dist. Thane.
Phones : 02522 — 25314 /255313 Fax: 02522 — 252074.
Email : bacmewsd@gmail.com

OW. No/BNCMC/WSDY /7 &2 /2023
Date: &1/ 1) /2023
To,

Smt. Archana Parshurame

Scientist Grade-11

Dept. of Environmnt and Climate Change
Government of Maharashtra,

15th Floor, New Administrative Building,
Mantralaya, Mumbai, Maharashtra-400032.

Subject ; Revival and Conservation of Varaladevi lake at Bhiwandi Nizampur City
Municipal Corporation under National Plan for Conservation of Aquatic
Ecosystems (NPCA)

Reference : 1) F.No. W-6/9/2023-WTL, Dated- 25/09/2023.

2) The letter of Ajay Thakur and Associates Architect (PMC), on
Dated- 30/10/2023.

Resp. Madam,

1. This has reference to your letter dated on 25th September, 2023 by govt. of Indiz - ministry of
environment, forest and climate change (wetland division) Delhi.

2. Proposed proposal is revised in form of and given Guidelines of NPCA. With The Integrated
Management Plan (IMP) in accordance with Annexure-V1 & Annexure- V are attached herewith.

3. In given detailed project report (DPR) we have attached of detailed write up of wetland and its
management activiiies.

* Minutes of meeting approved by the govi of Maharashtra are artached herewirh.

*The undertaking by Bhiwandi nizampur municipal corporation (BNCMC) about No overlapping
of activities are attached herewith. '

*Detailed estimate of proposed proposal with accordance to state schedule rates 2023 are attached
herewith.

4. All essential aspects highlighted are incorporated into the proposal, including the classification

of proposed activities, information on the values and services of the wetland. a comprehensive write-up of

the wetland. ﬁ

(Ajay Vaidva)
Administrator/Commissoner
Bhiwandi N. C. Municipal Corporation.
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AJAY THAKUR & ASSOCIATES

ARCHITECT |URBAN DESIGNER |INTERIOR DESIGNER
OFFICE NO 206-207, AVENUE?7 BUSINESS HUB, JALNA ROAD
NEAR MONDHA NAKA BRIDGE, CHHATRAPATI SAMBHAJINAGAR. 431 001

EMAlL—architectaiaythaku r@amail.com
CELL NO .2028046455

Date : 30/10/2023
To,
Commissioner,
Bhiwandi Nizampur Municipal corporation,
Dist- Thane.

Subject: Revival and Conservation of Varaladevi lake at Bhiwandi Nizampur City
Municipal Corporation under National Plan for Conservation of Aquatic
Ecosystems (NPCA).

Dear sir/madam,

1. This has reference to your letter dated on 25th September, 2023 by govt. of India - E
ministry of environment, forest and climate change (wetland division) Delhi.

2. proposed proposal is revised in form of and given Guidelines of NPCA. With The
Integrated Management Plan (IMP) in accordance with Annexure-VI & Annexure- V
are attached herewith. -

3. In given detailed project report (DPR) we have attached of detailed write up of
wetland and its management activities.

¢ Minutes of meeting approved by the govt of Maharashtra are attached
herewith.

¢ The undertaking by Bhiwandi nizampur municipal corporation (BNCMC)
about No overlapping of activities are attached herewith.

¢ Detailed estimate of proposed proposal with accordance to state schedule
rates 2023 are attached herewith.

4. All essential aspects highlighted are incorporated into the proposal, including the
classification of proposed activities, information on the values and services of the
wetland, a comprehensive write-up of the wetland,

Thanks & Regards.

Ajay Thakur & Associates.
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Apnexure V: Format for preparing brief document

State / Union Territory: Maharashtra

Name and address of person(s) compiling this information Sandip patnawar

Section 1: Identification, Location and Jurisdiction

11

12

1.3

14

15

Name of the Wetland {Alternative names, including in local language should be given in parenthesis
after official name)
Varaldevi Lake

Name of the Village(s) , Tehsil{s), Municipal area {s)
Bhiwandi Nizampur City Municipal Corporation

Name of the District(s) in which wetland complex is located
Thane

Geographical coordinates {Latitude and Longitude, to degree, minutes and second)

Latitude: From 73°03'34.29" E to

Longitude: From 19°16°45.58" N to

Name of the Department / Agency which has jurisdiction over the wetland / wetlands complex
Bhiwandi Nizampur City Municipal Corporation

Section 2: Site Characteristics

e 2.1

Area of wetland / wetlands category (ha) 49.89 Ha

Wetland type (Please tick appropriate categories and sub-categories)

Category Subcategory

[ ] Natural (Inland) E{Permanent lakes

Seasonal/ intermittent lakes
Permanent streams/ creeks

Seasonal/ intermittent streams/ creeks
Oxbow

River floodplain

Permanent freshwater marshes
Seasonal/ intermittent freshwater marshes
Shrub-dominated wetlands
Tree-dominated wetlands

Geothermal wetlands

Huuuouoooooo

Karst and other subterranean hydrological systems

Annexes : .
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‘Category Subcategory
[ Natural {Coastal) [ Coastal lagoon
[] Estuary

[] Intertidal mud, sand or salt flats
[ 1 Mangroves
[ Coral reefs

] Human-made [ 1 Aguaculture pond
[1Tank

[] saltpan
[ 1 Dam / Reservoir

2.2 Depth (m) Average 1.20 Maximum _3.6

2.3 Elevation (m above mean sea level} 47 m

2.4 Water regimes
a) Main source of water (tick all applicable}

MRainfall ] Groundwater
Catchment runoff 1 Direct / indirect inflow from river

Others, please specify

b) Water permanence
ﬂMostly permanent ] Mostly intermittent

¢) Destination of water from wetland

m Feeds groundwater [] To downstream catchment
] Toriver ] Tosea
d) Water pH
] Acid (< 5.5) Circumneutral {5.5 — 7.4)
dAlkaline (>7.4) L Not known

]

e} Water salinity
] Fresh (< 0.5 g/l) Brackish (0.5 —-30g/1))
[ Eubaline (30- 40 g/l) L] Hypersaline (>40g/1)

IjNot known

Annexes
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2.5

2.5

26

2.7

National Plan for Conservation of Aquatic Ecasystems {NPCA) Guidelines

f) Nutrient in water

] Eutrophic (] Mesotrophic
] Oligotrophic ﬂ Not known

Climatic setting
a) Annual Rainfall /Snowfall{mm)

b) Temperature {°C) Minimum _63°F Maximum _97°F
¢} Humidity (%) Minimum Maximum
Area of zone of influence (in ha) 49,89

Major land use within zone of influence (provide as approximate % of catchment area)

Forests %
Plantation %
Agriculture 7 %
Settlements (Rural) %
Settlements (Urban) 100 %
Industrial 10 %

Map of wetland complex and zone of influence
(To be enclosed as Annex I and |1 to this proposal)

Section 3: Biodiversity

31

Notable plant species present in wetland
Wad, Pimpal, Gulmohar

3.2

33

34

3.5

Notable animal species present in wetland
Shrimp , Telambia

Species of conservation significance {rare, endangered, threatened, endemic species)

Major plant invasive alien species

Major animal invasive alien species

Annexas T
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Section 4: Ecosystem services

Relevane for the aie
(please dok yes or no)

If Yes, Details (upto 50 words for
each category)

Ve N
?‘*'.:?!-.x"n_“.r 'l'l:'. b I-:'r:' RIS DS TR N] b D Viw MW '}

Lishores

Fngaging in communal fishing without
obtaining the necessary permits or permission.

Cmiaien of gty P rdars

r:[ e

T D) e e ose it s wrse 17

Seatesnred aoimys

Nearby people wash buffalo

Wil gl pi;‘-rqr.:.

D hﬁ'-:fﬁ

o @ recsvari sl s

This lake is situated in the centralize area. And
also, it has significant culture and values

Botivom-e consmmminie S [IERY Mu
ENTTEme Sxeie ses Aol ane
Frarims
y )
Cororndaarsr o pane M\,}__F ] efinitely, the area of the lake is to vast so it is
possible to penetrate water to the ground.

Yot s i eaon

LdVes

O

lfl'\"‘-

Aptn oy wnk for seliaerrs ™ The gradual slope of the surrounding is
towards the lake
p
s tewen culbiozal g M\'ﬂ; | I 'Yes, it has cultural value, Due to the temple of
relizmons values Varaldevi the name has given to the lake
I sn & §osr o P dnt T st d"l-v?: D VI Due to the varaldevi temple besides the lake

[ocalities and tourists visit
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Relevan for the pite

(piease tick yes orna) | each category)

If Yes, Details (upto 50 words for -

.";I.i':l[ A 1 \li:'{n.':‘ll".’llj. _’“)i::-*.ti =

swecies

D“’l"‘ \: i

d ann

i
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(Certain species of bird migrated to the lake.
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sty D evede o
arveplilions

i

Ay orher, mlease i

Section 5: Pre-Existing Rights and Privileges

Nature of right and privilege

Relevant for the Does ‘this negatively
site {pleasc vick
¥e5 or ne)

| iropactthe weiland's
i eculogical hedth?

| Brief description (upto 50 .
| words for each calcgor’)

| Conrammt
| bomss e TRt T AT

Fehirer s ae

J
|
\_

i fLawlresnetir JL!J;JIIE.U'.CI'_‘A},
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et

: RESTAP d.\ffj d\w
lisse war poratissiar: frem

Comrmrnens doperiiei .

: : CInivr assessed
Phrvees s vdarns vader feese oo | T Vs M\n C e d\f)
evernmnent deparns

D\ri v.*-‘-w‘.\‘-u].
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I:I\rll FIRSIRY:

Ciraziay
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| Nature-of right and privilege

.  Relevan: for the * | Does this negatively
| -site {pleasc tick. ¢ impact the wedand's

yes orng) ¢ ecological health?

| Brief descripﬁon_ (upto 50
| words for each caregory)
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Section 6: Present and Potential Threats

Diegree

TPresent or Potential

- Additional information, T

il any

LT e
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7 Threat o 7 Degme o *| Proscag or Pﬁxcmial Addit_iona.l information,
: '- . s : i any
Sprad af e speews % fiel: C steadien: d-i_"n«:un-'
Loy J:l 1% >r:.f'_1li.li
Amg vsthier, oy s C it vl CMeeser:
Chow C Pearsria
Section 7: Activities Proposed to be prohibited (other than those listed in Rule 4(2) of Wetlands Rules)
Acddry .| Prohibied | Desils of specific | Name of - Addirional
: within wetlands' |“‘srea whercin | deéparunent / information, il
or zone of | sefviny ie “uprency By i
B infucnge | prohibised. - | résponsibls for _
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LSEERTIR
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T 1 Zameaf
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Section 8: Activities Proposed to be regulated

\
‘ Actvity “Place s | Regolation within - | Levelof - | Nameof  Addidopal
- , ' tick | wedands orzonc of | regulation {in { deparoment © information
| ' | mark if | influence i deomeaf | [ agency |, ifany
o - pelevan: _ prople; ! responsible
or any other) . regulation
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z

Withiowh o )!‘:‘I]‘!I.,' v

bysads

Lo o Ny |

Activity | Placea | Regulaionwithin ; Level of - i Name of  Additional
© ick wetlands or zone of | regulation (im | department: - infocmation
"markif | influence j termy af Y Japency L ifany
‘.relevant | { people, ! responsible
n i ' " resuriczed area | for
 {oremyoter) | regutaion |

e of Daosd ettios,
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- carrraley
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COwadamd 7
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Section 9: Activities Proposed to be permitted

Activinr

Ploce a Within wetlands oz
uck . zone of inflizence
mark if ’

relevant

Addiienal informmion, ifany

Proposed Ghat renovation work

(.

s worngalex
bwmidan

*  Proposed gathering space
for localities as well as
tourist.

*  View point for the tourist

Proposed pathway and sitting

* It can be used for morning /
evening walk.

IProposed pitching layout

sl S
wls cranplog
besamian

[ Zesrwe v e
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Activits .. Placea | Within wetlknds or | Additional information, if any
' dele wooe of mllnence, I

L relevane
IProposed drain water inlet ] [ W tiznd

Werdamdy compley
D ssslarg

LT oot ol wlivras:

Proposed storm water inlet (| ] Werdsnd -
Wertimls eomples
Tsestemndacy

D Faner oof wflioeiaas

Proposed compound wall 1 ] Worland -
Wslamls
Tsrswi [l

L Zoarse o 1 Sounes

remley

Proposed control cabin —_ [ Woramd
Weidinds comypales
bonrda n

[ zore o7 afovnes

Section 10: Listing of Available Scientific Resources Used

CHECKLIST
[IResponsible agency has been clearly identified and details of contact person included
| [Iwetland/ wetlands complex boundary has been delineated using GiS and firmed up by adequate ground truthing .
- [Jwetland/ wetlands complex map has been provided at required scale
: [CJZone of influence has been delineated and included in wetland map or a separate map
[ IWetland zone of influence is sufficient to manage all activities
[ Site's importance have been listed, and for major categories, justification is provided
[15ite's biodiversity values are listed, and for major categories, justification is provided
[ List of pre-existing rights and privileges is provided
[ Consistency or inconsistency of pre-existing rights and privileges is indicated to be best of available knowledge
I Threats to site are listed, and for major categories details are provided
. [ Activities prohibited, beyond those already listed in Rule 4({2) have been mentianed
[(IList of activities to be regulated within wetlands and zane of influence is provided
[ List of activities to be permitted is provide

Annexes : ' L B
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Varaldevi lake A) %

Wetland Name: Varaldevi

Wetland Area (in ha): 49.89 Ha
Location: (District(s), State / UT): Bhiwandi , Maharastra

Name of the nodal agency for management plan implementation: Dept. of Forest in
association with other line departments under the guidance of the District Wetland Authority

Management plan period:

Total budget: 52,95,21,000 .00

Introduction

Varaldevi Lake, located in Bhiwandi, is a significant water body in the Thane district of the Indian
state of Maharashtra. This picturesque lake holds historical, ecological, and cultural importance in the
region. Varal Devi Lake is the largest lake of Bhiwandi city. This lake is surrounded by hills,
residential places like buildings, smaifl huts, rocks and gardens. The water from this lake is used for
the purpose of drinking and domestic uses and for fishing. Many nets are immersed into the water for
catching fish. This water is also used for supplying to fire brigade. However, the lake has been
severely polluted in recent years.

The pollution of Varaladevi Lake has a number of negative impacts. It is a health hazard for people
who bathe and drink the water. It also poses a threat to the environment, as it can contaminate the soil
and water supply.

The lake is home to a variety of aquatic life that is under threat. The pollution is killing fish and other
aquatic life, and it is also disrupting the lake's ecosystem. Cleaning up the lake would help to protect
the aquatic life and restore the lake's ecosystem.

We believe that cleaning up Varaldevi Lake is a worthwhile investment. The lake is a
valuable resource for the people of Bhiwandi, and it has the potential to be a beautiful and
thriving ecosystem. We urge the government to take action to clean up the lake and protect
the health and well-being of the people of Bhiwandi.

Varaldevi Lake also holds religious significance for the local population. The nearby Varaldevi
Temple is a revered shrine dedicated to the goddess Varaldevi, and devotees often visit the
temple to seck blessings. The serene atmosphere around the lake, combined with the spiritual
aura of the temple, adds a unique dimension to the overall experience for those who visit for
religious purposes.
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Description of wetland features

Mapping of Wetland
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Existing Population

As per provisional reports of Census India, the population of Bhiwandi in 2011 is 709,665.
Out of which male population is 415339 and the female population is 294,326. Although
Bhiwandi city has a population of 709,665; it's urban/metropolitan populatlon is 735,681 of
which 431,704 are males and 303,977 are females.

Sr. No. Bhiwandi City Total Population | Male | Female
i City Population 709,665 415,339 | 294,326
2 Literates 491.071 301,986 | 189.083
3 Children (0-6) 31,823 47,235 | 44,590
4 Average Literacy {%) 79.48 % 82.04% | 7571 %
5 Sex Ratio 709 - -
6 Child Sex Ratio 944 - -

{Source: Census, 2011}

The Schedule Caste (SC) constitutes 3.1% while Schedule Tribe (ST) was 1.2% of the total

population in Bhiwandi Nizampur.

Literacy Rate

As per Census 2011, Bhiwandi city showed a high level of literacy i.e., 69 percent as
compared to 65 percent in 2001, with a literacy rate of 43 percent for males and 27 for
females. Whereas this literacy rate is much lower than the state's average literacy rate which
is 82.34 percent. Table 4-4 shows that there is no change for a male and a significant increase
for females compared with all the previous census data.

S'r. Census :fetai _'M ale fjemaie : Lg::;ies Male | Female
Neo. | Year Hterate literate Hiterate (%) Yo %%
1 1961 24331 17875 6436 44% 33% 12%
2 1971 52393 36468 15925 49% 34% 15%
3 1981 103177 74556 30621 50% 35% 13%
4 1991 196170 133097 61673 52% 36% 16%
5 2001 388336 260137 138199 65% 43% 21%
6 2011 481071 301986 185083 69% 43% 27%

{Source: Census,

2011)
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T oial Literate (Vo)

Figure 4-4 Literacy rate

The total literacy rate of Bhiwandi Nizampur was 79.48% in 2011 which is less than the
average literacy rate of 82.34% in Maharashtra. Population-wise, out of a total of 491,071
literates, males were 301,986 while females were 189,085. Also, the male literacy rate was
82.04% and the female literacy rate was 75.71% in Bhiwandi Nizampur. The sex ratio in
Bhiwandi is 709 per 1000 males. The average national sex ratio in India is 940 as per the
latest reports of the Census 2011 Directorate. In the 2011 census, the child sex ratio is 944
girls per 1000 boys.

Occupational Structure

In Bhiwandi Nizampur Municipal Corporation out of the total population, 289,828 were
engaged in work activities for the census year 2011. From the total working population,
92.84% of workers describe their work as Main Work (Employment or Eaming more than 6
Months) while 7.16% were involved in Marginal activity providing a livelihood for Jess than
6 months. Table 5-1 indicates that 92.54% of total workers are main workers and 7.16% are
marginal workers as per Census 2011. Thus, numbers conclude that most of the workers are
involved in long-term employment.
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Table 5-1 Economic profile of Bhiwandi Nizampur

‘0
Sr. | Census Total {; glf Non- % Of Main Mareinal
No.| Year | Workers L Worker | Nonworkers | Workers e
Workers _ Worker
i 1961 25041 46% 25892 54% - -
2 1971 45666 43% 61578 57% - -
3 1981 91627 43% 119075 57% 89341 2286
4 1991 154411 41% 223382 59% 154411 1377
5 2001 250227 42% 348514 58% 243066 7161
6 2011 289828 41% 419837 59% 269087 20741
(Source; Census, 201/ )
WORKING POPULATION OVER THE YEARS
e POrCENLARE
N 26
46 \
. a3 43
H . . a2
40
3% =
1961 1971 1981 1991 2001 24311

Figure 5-1 Working Population over The Years
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Biodiversity of the Wetland

Wetlands are one of the most productive environments on the planet when compared to many
other ecosystems. They are the primary habitat for the majority of the world's water birds and
a critical habitat for migratory species. Wetlands provide as feeding and nesting habitats for
nearly all of the world's water birds and are an essential aspect of human life for a variety of
reasons. The most common human uses of wetland plants are for food, fuel, fodder for cattle,
fish feed, and adornment.

Some notable plant species are
Pimple , Wad , Acacia, Guimohar etc.

Notable animal species present in wetland
Fishes: Shrimp, Telambia
Bitrds : Greater and Lesser Flamingos.

Evaluation of wetland features

Wetlands are crucial as they provide for all water-related ecosystem services. They manage
water amount, groundwater recharge, and can help to control floods and storm effects.
Wetlands also aid in erosion management and sediment transport, contributing to land
development and boosting storm resistance. Many of these ecosystem services increase water
security, including protection from natural catastrophes and adaptability to climate change. The
Varaldevi wetland performs all the functions of a healthy wetland however it is now facing
some increasing human influence.

Major Threats observed
e The pollution is killing fish and other aquatic life.
» The pollution of Varaladevi Lake has a number of negative impacts. It is a

health hazard for people who bathe and drink the water. It also poses a threat
to the environment, as it can contaminate the soil and water supply.

Institutional arrangements:
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Ownership: W

Administrative Divisions of Bhiwandi-Nizampur

¢ Administrative Steps:
Following are the key constituents of the Corporation.
e The General Body of the Corporation:

The General Body of the Corporation “Maharashtra” is a body of 89 councilors, 84
Councilors are elected representatives of the city and 5 Councilors are nominated. For
better administrative functioning of the city, 5 zones are formed in the city which is
further divided into 28 wards. From each ward, 3 councilors are elected for five years

e The Commissioner:

Appointed by the State Government, the Municipal Commissioner holds office for a
period not exceeding three years unless extended by the State Government. He
manages day to day affairs of the Corporation subject to approvals and sanctions, from
the Standing Committee and the Corporation, wherever required. The entire executive
powers to carry out the provisions of the BPMC are vested with the commissioner. He
is assisted in his functions by executive arm of the corporation which includes Dy.
Municipal Commissioner, Asst. Municipal Commissioner, Chief Accounts and
Finance Office,” Chief Auditor, City Engineer and other Executive Officers.

¢ The Mayor:

The Mayor, the first citizen of the city, is appointed by the councilors and holds office
for one year. The Mayor presides over the General Body Meetings of the Councilors,
but has not been assigned any executive powers under the Act.

e The Standing Committee:

This committee, specified under The BPMC Act is the most important
committee of the corporation. The Councilors at their first meeting elect the
Standing Committee, consisting of 16 councilors, after the general election. The
Standing Committee/General Board essentially governs the functioning of the
Corporation on behalf of the councilors. It is the policy making body of the
Corporation and makes all decisions with respect to the establishment and
finances of the Corporation as per the various provisions of the BPMC Act 1949.

¢ 1.9.6 The Ward Committee

The ward committee consists of councilors representing the electoral wards within the
territorial area of the ward committee. The main function of the ward committee is to



approve the cost of works fort the4 wards incorporate the expenses in the budget etc.
The annual sanction of Rs. 2 Crores is given to each ward committee to carry out
various development projects in their respective ward. For a single project of above
Rs. 10 lacs, ward committee shall take approval from the General Body.

The Bhiwandi-Nizampur city consists of two major Zones:

1. The outer limit of the erstwhile municipal body.

2. The extended city limits.

The city is divided into sixty four wards for election purpose (Refer Annexure 1 for
ward wise population). The wards are then consolidated into five zones, each with a
zonal office, for better administrative and organizational control

|’ State Govemnmem I
Bhfwandi iz City
Mhmicpal Corporanor:
Y Nayor
Commismioner
Cotmnitsioner
Depury Standms Cormuries
—_— Commizsionar Lharman
Chiaf Andner Women & Child Wad Commszree
Welfare Commmittes Chairman
Chief Accommts &
Fnance Officer
{1/ Exeewive
o

Setting management objective:

The management plan focuses on the leng-term conservation of Varaldevi wetland and wise
use for the ecological and livelihood security of local communities. This wetland conservation
plan is developed using the MoEFCC's National Plan for Conservation of Aquatic Ecosystems

Guidelines.



Management strategy:

1. To preserve the wetland area and water holding capacity by structural and non-
structural means.

2. To safeguard the ecology and preserve floral and faunal diversity.

3. To promote education, scientific research and ecotourism for recreation.

4. To include local community in conservation and development programmes.

Management strategy

Delineation of wetland boundary in the presence of all stakeholders such as the
revenue department, the forest department, and local villagers whose land borders
the wetland.

Restoring hydrological regimes through managing water intake and outflow.
Reinforcement of bund near the lake to limit ingress of agricultural runoff and solid
waste from nearby villages.

Create zones in the wetland for management of different ecosystem functions and
biodiversity values, in addition to separating the fisheries leasing area and leaving
some unspoiled habitat for migratory and resident birds.

Protect the wetland boundaries and its water holding capability, avoid
encroachment for cash crops farming.

Attempt to balance biodiversity conservation and livelihoods within natural limits,
as well as improving the well-being of local communities by improving water,
sanitation, and health services, and creating opportunities for livelihood
diversification, particularly through positive incentives for wetland custodianship.
Continuous monitoring and assessment of wetland for management planning and
establish an integrated wetland inventory to support the establishment of an
ecological and soctoeconomic information baseline.

Emphasizing capacity building for wetland management, namely understanding
biodiversity and ecosystem services features and goveming variables and
incorporating them into planning, decision making and implementation at all levels.
The district wetland authority that may include Forest dept., Revenue dept.and other
NGOs to have consultative meetings and promote sustainable management of
vharaldevi wetland .”

Monitoring and Evaluation Plan

The wetland elements that characterize the wetland and impact conservation were prioritized
based on the field study. The monitoring approach for the wetlands is provided below, based
on the performance metrics.

Table 2: Performance Indicatbrs for vharaldevi lake/wetland
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Wetland feature Management Performance Means of measurement
objective Indicator

Area Maintain ~ wetland | Wetland area | The area as estimated by
area which had not | BNCMC & its under

been altered for | corporation limits.
non-wetland
usages

Catchment Reduction of silt | Water  holding | Monitoring the wetland
load from  the | capacity and silt | depth and employing
catchment area load the catchment

restoration measure like
vegitation restoration in
the catchment.

Hydrological Reduce pollution Water quality | Periodic water quality

regimes parameters  like | monitoring

DO, salinity,
TDS, TSS, BOD,
COD, Nutrients
are under
threshold and
permissible limits
Enhance The connectivity | Remote sensing data
hydrological between the
connectivity within | wetland in
the wetlands | Bhiwandi can be
complex seen in monsoon.

Biodiversity Maintain and | Presence of | Physical survey and
enhance habitat for | suitable periodic  monitoring.
water birds and other | vegetation for | Demarcation of wetland
aquatic fauna water birds and | boundary

other associated

fauna
Reduce area under | Wetland without | Physical survey and
invasive macrophytes eradication of invasives
macrophytes invasion in a scientific manner.
Maintain fish species | Richness of native | Periodic sampling
richness fish species

Sccioeconomics Reduce use  of | Not using zero | Socioeconomic survey
harmful fishing | mesh size net | and awareness. Provide
practice while harvesting | alternate fishing nets.

Table 3: Parameters for wetlands monitoring of vharaldevi lake Wetland

Wetland feature Monitoring parameter Monitoring method | Frequency
Wetland extent Wetland area Remote sensing and | Once a year
LULC with the wetland area | ground truthing
Connectivity  with  other

adjoining wetlands/River




e

Wetland catchment | Climate Weather station data | Daily or
monthly
Land use and land cover Remote sensing and
ground truthing
Total sediment yield Stream gauging
Total nutrient yield station
Hydrological Water inflow and outflow Stream gauging
regimes station
Water holding capacity Bathymetric survey
Peak inundation Remote sensing and
ground truthing
DO, salinity, BOD, TDS, | Data from water
TSS, pH,EC quality sampling
COD, stations
Number of point sources | Physical Surveys
discharging untreated sewage
into the wetland
Biodiversity and | Populations of major wetland | Line transect or | Every three
habitat dependent species groups quadrat studies month
Habitat use by key species
Number of migratory species | Physical survey
using the wetland
Area under invasive
macrophyte
Ecosystem services | Annual fish yield Sampling from local | Annual
fishermen estimate
Number of tourists Survey Monthly
Volume of surface water | Hydrographic Once in a
abstracted from wetland surveys year

Volume of ground water
recharged

Proportion of floodwaters
stored in the wetland

Use of wetland for the | Awareness Surveys | Annual
research and education estimate
Livelihoods Population living around the | Surveys Once in
wetland every three
Population depending on year
wetland for livelihood
Number of  households
around the wetlands using
save sanitation practices
Participation of communities
in the wetland managemnt
Awareness activities | Aesthetic quality of the | Community based | Monthly
wetland awareness activities

among school,
college students and
general public
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Table 4: The management action plan for vharaldevi lake Wetland

improve

Management | Activities Key consideration
plan
component
Boundary Boundary mapping | The wetland is surrounded by privately owned lands.
delineation and delineation The wetland bund is not demarcated and all of the
and surrounding fields become drowned in the monsoon
demarcation and enlarge the wetland. These fields are utilized
during the post monsson and summer season when
the bund cannot be accurately delineated. Therefore,
wetland boundary delineation is necessary in the first
year of the conservation program.
Removal of | During the field visit, there was relatively little
encroachments encroachment observed. Agricultural encroachment
in the north and east can still be removed by
delineating the legal boundaries of the wetland.
Shoreline The wetland bund should be created taking into
managements consideration the natural slope and not cause any
obstruction to the natural] water flow. To keep the
water flowing, the inlet and exit canals should be
cleaned frequently.
Catchment Afforestation  and | Because of the existence of plantation patches in the
conservation | aided regeneration | catchment region, the soil is protected from erosion.
Still, it would be helpful if the native forest plant and
grass species could be planted in the peripheral
regions of the wetland to help stabilize the soil and
avoid erosion.
Small scale | Community involvement might be an excellent
engineering choice for these projects. Use of Government
measures schemes like MGNREGA under rural development
department.
Water Selective dredging | To keep the water flowing, the inflow canals coming
management |and desilting to | from the wetland of Sohagi Barwa Wildlife

Sanctuary can be dredged. Use of Government

hydrological schemes like Jal Jeevan Mission for rural water
connectivity management.

Interception, There is no such direct point source of pollution.
diversion and | However due to agricultural practice there is high

treatment of point
source of pollution

influence of seepage of excess nutrient into the water
body.

Construction  and
operation of
hydraulic structures
for maintenance of
water regimes and
flood control

There is no need for hydrolic structures because the
wetland is well linked to adjacemt wetlands via
outflow canals. These waterways must be
maintained in order to maintain the water regime and
flood control. However periodic cleaning of the inlet
and outlet is recommended.




o

Balancing water | The water quality is below the threshold. Still, water
allocation for human | quality analysis at regular intervals is hecessary to
and ecological | maintain the hydrological regime in this wetland for
purposes human and biological needs. The volume of water
needs to be assessed periodically and based on need
it can be allocated for human use.
Biodiversity | Habitat evaluation | To help the aquatic species, transcriptional aquatic
conservation | and improvement plants might be planted along the bund. Planting
terrestrial tree species along the bund is not
recommended.
Improvement  and | To sustain fish migration, the local community can
maintenance of | monitor and manage inlet and outlet channels. The
migratory routes outlying low water depth zones towards Dhanah
village can be preserved in order to
support migratory avian species.
Maintenance of | The local community can monitor and manage
breeding and | breeding and spawning grounds for the important
spawning grounds | species. The forest department and local NGOs have
for key species to play an active role in management and awareness.
Management of | Invasive plant species can be physically eradicated
invasive species and utilised for any economic purpose. Some of them
can also be used for firewood.
Sustainable Microenterprise Microenterprises can be established by engaging the
resource development for | self-help group and the WTI-formed wetland
development | reducing conservation committee. Promotion of women self-
and dependence on | help groups can add to the conservation of wetland
livelihood wetlands resources | resources.
improvement | for livelihoods
Sustainable fisheries | The leasers, who have provided patta for fishing in
development the wetland should understand the importance of
local fish and take initiative to cultivate native fishes
rather than introduce species. There has to be a
periodic check on the species that is being fished
from the wetland.
Sustainable Farmers use wetland water to grow cash crops such
agriculture as sugarcane. The ultimate discharge is returning to
development the wetland and contaminating it. Water quality
should be maintained to ensure sustainable
agriculture.
Institutional | Setting regulatory | Wetland  conservation measures should be
development | regimes implemented by the district wetland authority. The

community's local committee formed to conserve the
wetland might also follow common norms
established by them. Consultative workshop
involving local community, Government and NGOs
can help in setting up the regulatory regimes.

Development of
monitoring and
evaluation system

Comprehensive monitoring and evaluation for
hydrological features every three months is
recommended. It can be done by involving trained
personnel from local community or wetland
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conservation committee. Annual biodiversity survey
of wetland can be done involving college students
under the guidance of resource persons like scientists
or professors from nearby institutes. Annual
evaluation of socioeconomic features of the wetland
is recommended and can be done by involving local
NGOs and local community. All these monitoring
and evaluation system can be regulated by BNCMC

Communication and
outreach

Wetland conservation should include
nature education and outreach programs for the local
community, as well as school and college students.
That is possible with the assistance of BNCMC.
Development of key sites for bird watching
providing facilities for observing birds at various
spots. Developing board walks to take closer view of
marshes and associated habitats. Development of a
wetland interpretation center at nearby village.
Training to local communities to act as field guides
for tourists.

Research

Research on wetland’s structural and functional
aspect can help to fine-tune the management
strategy.
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Old S.T. Stand, Kap Ali. Bhiwandi-421302, Dist. Thane.
Phones : 02522 — 35314/ 255315 Fax: 02322 — 252074
Email : bnemewsd@gmail.com

OW. No./BNCMC/WSD/ (75 3 /2023
Date: e/ 1} /2023 ’

UNDERTAKING

Subject: Revival and Conservation of Varaladevi Lake at Bhiwandi
Nizampur City Municipal Corporation under National Plan
for Conservation of Aquatic Ecosystems (NPCA).

We Bhiwandi Nizampur City Municipal Corporation (BNCMC]), hereby provide this
undertaking letter to confirm that ocur activities in Revival and Conservation of Varaladevi Lake
do not overlap or conflict with any other government funding organization.

Our organization (BNCMC) is commitied to maintaining a clear demarcation of our
activities and the activities of Revival and Conservation of Varaladevi lake to ensure that there is

no competition or conflict of interest We acknowledge that both our organizations have distinct

Goals, Missions, and arcas of operation.

(Ajay Vaidva)
Administrator/Commissoner

Bhiwandi N. C. Municipal Corporation.



ESTIMATE

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE,

AT VARALDEVI, BHIVANDI FOR BHIVANDI-NIZAMPUR

CITY MUNICIPAL COUNCIL, BHIVANDI, DIST. THANE —
MAHARASTRA

ARCHITECT

AJAY THAKUR & ASSOU0CIATES

ARCHITECT |URBAN DESIGNER |INTERIOR DESIGNER
DFFICE N3 206-207, AVENUE?7 BLISINESES HUB, JALNA ROAD
NEAR MONDHA NAKA BRIDGE, AURANGABAD. 431 DO

E ma| L -architectajaythakur@gmail.com
CELL NO .9028046455
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ARCHITECT

AJAY THAKUR & ASSOOCIATES

ARCHITECT |URBAN DESIGNER [INTERIOR DESIGNER
OFFICE NO 2056-207, AVENUE7 BUSINESS HUB, JALNA ROAD
NEAR MOMNDHA NAKA BRIDGE, ALLRANGABAD. 431 Q01

E maAlL-architectajaythakur@gmail.com
CELL NO .e0280468455

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT

BHIWANDI DIST THANE - MAHARASHTRA FOR BNCMC,
Name of the Project ! BHIWANDI

DIST. THAME - MAHARASTRA.

Name of the Owner :  BNCMC

GRAND SUMMARY

1 Pathways : 2,14,88,102.75
2 Water inlet system ! 24,77,027.00
3 Storm water drain : 6,77,41,918.00
4 Desalting & Pitching work : 21,79,98,739.00
5 Compound wall work H 6,76,88,971.00
N 6 | Controlcentre : 87,96,400.00 ’E
1 Aerator / fountain H 1,50,69,158.24 :
8 Pathway light : 62,18,262.00
9 CCTV : 1,11,27,695.00
10 Solar system : ' 95,58,029.00

cost of testing charges | : 5,32,850.00

cost of royalty charges | ! 51,713,544.02
7,94,36,719.08
52,07,51,825.08

Add @ 18% GST charges OnB | :

o _ (Gross cost) Total-C | ..
Add @ 1% MGP scrutiny FeesonB | . 44,13,151.06
Add @ 1.00 % Labour Insurance on & | ; 43,56,087.12
GRAND Total Rs.52,95,21,063.21
Say Rs. 52,85,21,000.00
( Rupees Fifty-two crore Ninety-five lac Twenty One thousand only)
Architect Ajay Thakur & City Engineer

Asso. IBNCNMC]
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AJAY THAKUR & ASSOCIATES

ARCHITEQCT |UREAN DESIGNER IINTERIEIR DESIGNER
OFFICE NO 206-207, AVENUE7 BUSINESS HUB, JALNA RDAD
NEAR MONDHA NAKA BRIDGE, AULRANGABAD. 431 001

EmaAiL -architectajaythakur@gmail.com
CELL NO .202B046455

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT BHIWANDI DIST THANE -
MAHARASHTRA FOR ENCMC, BHIWANDI
DIST. THANE — MAHARASTRA.

W Sub Work No-1

Pathway
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AJAY THAKUR and ASLD&ESG

L4
PROPOSAL FOR DEVELOPMENT OF VHARALDEVI LAKE AT BHIWANDI DIST THANE —
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THAME — MAHARASTRA,
Pathways & jogging track
ABSTRACT SHEET
Sr.| ltem . .. | Rate in [Amount in
No | Code Item Description Qty. | Unit Rs Rs
Excavation for foundation in earth, soil of all
types, sand, gravel and soft murum,
including removing the excavated material
BDA 1 |up to a distance of 50 m. beycnd the
[t.No. |building area and stacking and spreading as
1 21.02 |directed, dewatering, preparing the bed for
P.No. |the foundation and necessary back filling,
197 |ramming, watering including shoring and
strutting etc. complete. (Lift upto 1.5 m.) By
Mechanical Means Bd.A.1 Page No.259.
713.74| cum| 217.35| 155130.00
Filling in plinth and floors with contractors
BDA 11 |material/brought from outside and approved
ItNo |Dby Engineer incharge in layers of 15 cm to
2 21.37 (20 cm including watering and compaction
P.N. 201 |etc. complete. Bd.A.11 Page No. 263
3.96/ cum| 628.95 2490.00
BDA12 |Providing soling using 80 mm size trap
ItNo. |metal in 15 cm. layer including filling voids
3 21.40 |with Crushed sand/grit, ramming, watering
P.No. |etc. complete.
201
671.25| cum| 1526.70( 1024797.00
Providing and laying Cast in situ/Ready Mix
cement concrefe in M-10 of trap/ granite/
quartzite/ gneiss metal for foundation and
bedding including bailing out water,
BDE 1 formwaork, laying/pumping, compacting,
ItNo. |roughening them if special finish is to be
4 24 01 provided, finishing if required and curing
P No. complete, with fully automatic micro
2'26 processor based PLC with SCADA enabled
reversible Drum Type mixer/concrete Batch
mix plant (Pan mixer) etc. complete. With
natural sand/V.S.1. quality Artificial Sand Bd.
E. 1 Page No. 287
780.30] cum| 6004.36| 4685203.00

BNCMC



AJAY THAKUR and Associates

ABSTRACT SHEET
Sr.| Hem . .. | Rate in [ Amount in
No | Code Item Description Qty. | Unit Rs. Rs.
Providing second class Burnt Brick masonry
with conventional/ |.S. type bricks in cement
BDG 1 |morar 1:6 in foundations and plinth of inner
f.No. [walls/ in plinth external walls including
5 | 27.01 (bailing out water manually , striking joints on| 216.32| cum| 8062.99} 1744750.00
P.No. |unexposed faces, raking out joints on
254  |exposed faces and watering etc.
Complete.Bd.G. 1 Page No. 313
Providing sand faced plaster externally in
cement mortar using approved screened sand, in
all positions including base coat of 15 mm thick
BOL7 : .
It No. in cement mortar 1:4 using waterpro-oﬂng
6 compound at 1 kg per cement bag curing the
3211 .
P No. 269 same for not less than 2 days and keeping the
’ surface of the base coat rough to receive the
sand faced treatment 6 to 8 mm thick in cement
mortar 1:4 finishing the surface by taking out
grains and curing for fourteen days scaffolding
etc.complete.Bd.L.7 Page No. 369
969.00] sgm 662.73] 642183.00
Providing and laying telephone black / Amba
white /Cadburybrown / Ruby red / Ocean Brown
BDM granite stone of 18 t020 mm thick for door
7 It.No. frame/ dado/ window boxing etc. On C.M.1:6
33.68 including filling joints with polymer base filler
P.No. 283 | nosing the sharp edges wherever necessary,
curing, etc. complete. As directed by Engineer-in
Charge
94.97| sgqm| 4601.06] 436973.00
Providing and laying Rough Shahabad Stone
BDM 1 . . N
1t No. F!oon_ng 25_mm to 30mm thick and of required
width in plain/ diamond pattern on a bed of 1:6
33.01 C.M. including cement float, striking joints,
P.No. 273 e .
pointing in cement mortar 1.3 curing and
cieaning ete. complete.Bd.M.1 Page N0.379
188.30] sgm 762.07] 143497.00

BNCMC



AJAY THAKUR and Ac&ss

ABSTRACT SHEET

Sr.
No

item
Code

Item Description

Qty.

Unit

Rate in
Rs.

Amohnt in
Rs.

8DM

It.No.

3353
P.No. 281

Providing and fixing factory made Hydraulically
pressed Mechanically vibrated and compacted
precast inter locking cement concrete paving
blocks 80MM thick in M-40 grade of approved
size and shape for City streets, small /medium
market roads,low volume
roads, utility cuts on arterial roads etc. as
specified and as per IS 15658:2006 including cost
of all materials, manufacturing, curing,
transportation of blocks to work site including
loading, unloading and stacking as directed,
laying paving blocks in position over prepared
bed of natural sand / crushed sand of 50 mm
thickness including necessary excavation in
all stratas, spreading blindge of fine sand over
the prepared bed, compacting blocks by
plate vibrator etc. complete.

4440.00

sqm

1201.16

5333129.00

10

BDO 8

It.No.

35.13
P.No. 287

Providing and applying two coats of water proof
cerment paint of approved manufacture and of
approved colour to the plastered surfaces
including scaffolding if necessary,cleaning and
preparing the surface, watering for two days etc.
complete.Bd.0.8 Page No. 406

969.00

sgm

82.850

80378.00

11

BDWBA
It.No.
23.09

P.No. 224

Providing and fixing mild steel grill gate as per
the detailed drawing
including hinges, locking arrangements and
painting in three coats of oil paint of approved
colour and shade etc. complete.(weight 18 kg. to
20 kg. Per 5g.m.}
Spec.Na.: As directed by Engineer- in-charge.

10.80

sqm

2205.00

23B814.00

BNCMC
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AJAY THAKUR and Associates

ABSTRACT SHEET

Sr.
No

Jtem
Code

Item Description

Qty.

Unit

Rate in
Rs.

Amount in
Rs.

12

K.No.
23.11
P.No.

224

Providing  structural steel work of
rectangular hollow steel section for steel
trusses, other similar trussed items like
purlin and members with all bracing, gusset
plates etc. as per detailed designs and
drawings or as directed including cutting,
fabricating, hoisting, erecting, fixing in
position making riveted/bolted/ welded
connections and one coat of anticorrosive
paint and over it two coats of oil painting of]
approved quality and shade complete.
Spec. No. : As directed by Engineer-in-
charge. Spec. No. As directed byEngineer in
s

51.88

mt

124729.50

6470871.00

13

BDW 8
It.No
46.19 P.N.
248

Removing cement tiles, or marble or polished
shahabad fioor or dado without bed

concrete including stacking the materials as
directed with all leads, lifts etc. complete

2379.00

sgm

47.25

112407.75

14

It.No. 01-
01
P.No. 04

GARDEN 50IL:- Supplying on site garden soil well
sieved 90% to pass through I.S. sieve of 10 mm
size free from stones rubbish like dried
grass roots and other such materials. The soil
should be fresh from quarry. The color of the
soil genrally is red. The scil will be measured
measuring box. {Farma)

Iltem includes royalty charges. Octroi,
corporation Tax Transporting, loading- unloading
etc (. Lead charges per 90 km.
Considered.)

300.00

sqm

840.00

252000.00

15

It.No. 01-
02
P.No. 04

FARM YARD MANURE:- Supplying on site well
decayed, well dried, well powdered, without
clods and free from stones, dried grass and other|
rubbish material. The color of the manure
generally is black. The manure will be measured
by measuring box.(Farma})

Itern includes Transporting loading —unloading
Etc (.Lead charges per 50 kmn. are considered.)

300

sgm

§20.0

96480.00

BNCMC
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AJAY THAKUR and Aslgﬂo

ABSTRACT SHEET
Sr.| ltem Rate in (Amount in
Item Description .| Unit
No | Code P Qty Rs. Rs.
Preparing Edging or Border:- Excavating the
ground to a required depth of 20 cms. in the
required area, removing and conveying
16 It.No. 05- Junwanted stuff, rubbish to the required distance
04 as directed. Filling the excavated part with fresh
P.No. 07 |soil and manure in 3:1 proportion to a required
height 20cms.Mixing, leveling, and watering the
same. Planting rooted
300.00] cum 320.00 96000.00
Forest Tress:
17 |It.No. 05-B .
B : OZ (Pettophorum, Bakul, kecia, Neem, etc.) 80| nos 650.00
e 52000.00
Plam Varieties:
18 [It.No. 05-B{ (Red Plam, Fox Tail Plam, Bottele Palm,Rhaphis 70| nos| 1300.00
P.No. 6 Plam, Table Palm, Cristal Plam 91000.00
—F TS TeQUTET TOT T TaSCapTy-:
it No. 05 ( Euphorbia, Hemelia, Malphegia,
19 | B Mussanda, Ticoma,Song of India, Golden | 100.00 nos 450.00
P No. 6 Bamboc, I?au;.d,\d.,h:aiB:.TEO?z'- Eﬂden Ficus, 45000.00
total 21488102.75
ok Quality control Charges for various
Tests conduct on construction
Material : Cement
Standard Consistancy Fineness, Specific
it No1 Gravlty.Se_ttlng Time ( Initial & Final }, 1l Test 3550.00
Compressive Strength,
Soundness.
Material : Coarse Aggregate
It No2 Water Absorp‘uon, Specific Gravity, Impact 1l Test 245000
Value/Crushing Value,
tNo3 |giave Analysis. 1| Test 850.00
It.No4 |abrasion Value. 1] Test 1100.00
Material : Fine Aggregate (sand)
It.No 10 | Fineness Modulus & Silt content 1| Test 1300.00

Material : Bricks

BNCMC



AJAY THAKLIR and Associates

ABSTRACT SHEET

Sr.| [tem . ..| Rate in [Amount in
Item Description ty. | Unit
No | Code P Qty Rs. Rs.
Water Absorption (Set of 5 Bricks),
Compressive
It.No 13 |Strength( Set of 5 Bricks), Efflorescence Test 2050.00
(Set of 5 Bricks).
It.No 27 |Material : Cement Mortor
Compressive Strength.( Set of 3 Cubes) Test 650.00
Material : Stone / Rubble
Crushing Value/Compressive Strength
It-No 28 Water Absorption & Specific Gravity, Test 1900.00
Material : Concrete
It No 19 Compressive Strength OF C.C. Cube(Set of Test 650.00
3 cubes).
It.No 20 [Concrete Mix Design Test 12950.00
(With all Tests on basic materials)*
t.No 21 |Flexural strength of Beam. Test 700.00
[f.No 23 [Concrete Mix Design. Test 15300.00
It.No 30 |Liquid limit & plastic Limnit- Test 1100.00
Compressive Strength , Water
[t.No 26 |Absorption,(Set of 8
Blocks)
Test 2350.00
It.No 77 |Steel Bar Test Upto 16 mm (Set of 3 Bars) Test 1200.00
lt.No 15 |Material : Flooring of Natural stone.
Flooring of Natural Stone (Kota,Marble,
granite, Tandur.etc.}-Water Test 1300.00
absorption,Specific gravity)
Grand Total : 49200.00
Architect
Ajay Thakur & Associates

BNCMC
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Pathways & jogging track

AJAY THAKUR and As;cgz

MEASUREMENT SHEET
S.N.| Item Description No L B H QTY. | Total Qty.
Code.
Excavation for foundation in earth, soil of all
types, sand, gravel and soft murum, including
removing the excavated material up to a
distance of 50 m. beyond the building area
BDA1 and stacking and spreading as directed,
It.No. | 4ewatering, preparing the bed for the
1 21.02 foundation and necessary back filling,
P.No. ramming, watering including shoring and
197 strutting etc. complete. (Lift upto 1.5 m.) By
Mechanical Means Bd.A.1 Page No.259.
PAVING
part-1 34.55 150 0.30 15.55
5290 | 150 | 0.30 23.81
21.70 1501 0.30 9.77
26.22 15041 030 11.80
25.09 1.50 | 0.30 11.29
44.18 150 0.30 19.88
53.83 1.50 0.30 2422
71.90 150 | 0.30 32.36
33.10 1.50 | 0.30 14.90
54.20 1.50 | 0.30 24.39
35.63 150 | 0.30 16.03
part-2 109.68 | 1.50| 0.30 49.36
157.02 1.50 0.30 70.66
153.65 | 1.50 | 0.30 §7.14
56.11 | 150 | 0.30 26.60
42.73 1.50 0.30 19.23
19.80 150 0.30 8.91
103.72 | 1.50| 0.30 46.67
44.15 1.50 0.30 19.87
41.20 150 | 0.30 18.54
116.26 | 1.50| 0.30 52.32
24.55 150 0.30 11.05
27.10 1.50 0.30 12.20
40.00 150 | 030 18.00
30.68 150 0.30 13.81
16.46 150| 0.30 7.41
part-3 106.67 | 1.50 | 0.30 48.00
Total 713.741713.74

BNCMC




49 3 i 3 E ' AJAY THAKU R_a_nd Associates.

MEASUREMENT SHEET

S.N.| ltem Description No L B H | QTY. | Total Qty.
Code.
Filling in plinth and floors with contractors
BDA 11 material/brought from outside and approved
It.No by Engineer incharge in layers of 15 cm to 20
. 2 21.37 |cm including watering and compaction etc.
PN. leomplete. Bd.A. 11 Page No. 263
201
_— 10.00 1.20| 015 1.80
12.00 1.20 0.15 2.16
Total 3.96(3.96
BDA12 |Providing soling using 80 mm size trap metal in
It.No. |15 cm. layer including filling voids with Crushed
3 21 .40 |sand/grit, ramming, watering etc. complete.
P.No.
201
PAVING 2960.00 | .00 | 0.5 444.00
Ghat -1 869.00 | 1.00| 0.15 130.35
Ghat -2 646.00 | 1.00 0.15 96.90
B Ghat -3 368.00 | 1.00 015 55.20
Total 671.25|671.25
Providing and laying Cast in situ/Ready Mix
~ cement concrete in M-10 of trap/ granite/
quartzite/ gneiss metal for foundation and
bedding including bailing out water, formwork,
BDE 1 laying/pumping, compacting, roughening
them if special finish is to be provided,
It.No. T . ) )
_ 4 2401 finishing if required and curing complete, with
p No. [fully automatic micro processor based PLC
2;26. with SCADA enabled reversible Drum Type
mixer/concrete Batch mix plant (Pan mixer)
. ete. complete. With natural sand/V.§.1. quality
" Artificial Sand Bd. E. 1 Page No. 287
PAVING 296000 | 2.00 | 0.10 592.00
B Ghat -1 869.00 | 1.00 0.10 86.50
| Ghat -2 646.00 { 1.00 0.10 64.60
' Ghat -3 368.00 | 1.00 | 0.10 36.80
Total 780.30}780.30
Providing second class Burnt Brick masonry
- with conventional/ 1.S. type bricks in cement
BDG 1 mortar 1:6 in foundations and plinth of inner
N walls/ in plinth external walls including bailing
5 2.'[ ;1 out water manually , striking joints on
P N unexposed faces, raking out joints on
2‘ 5:' exposed faces and watering efe.
Complete.Bd.G. 1 Page No. 313
[}

BNCMC 10



AJAY THAKUR and As cg's.

MEASUREMENT SHEET
S.N.| ltem Description No L B H QTY. | Total Qty.
Code.
side wall 2060.00 0.30| o3| 20424
seeting banches
for one banch -8 nos & total 50 400 0.45| 0.45 0.15 12.15
total 216.39
Providing sand faced plaster externally in
cement mortar using approved screened
sand, in all positions including base coat of 15
mm thick in cement mortar 1:4 using
waterproofing compound at 1 kg per cement
BDL 7 |Pag curing the same for not less than 2 days
[t.No. |and keeping the surface of the base coat
6 32,14 |rough to receive the sand faced treatment &
P.No. |to 8 mm thick in cement mortar 1:4 finishing
269 [the surface by taking out grains and curing for
fourteen days scaffolding etc.complete.Bd.L.7
Page No. 369
side wall 1| 2960.00| 0.30 888.00
seeting banches
for one banch -8 nos & total 50 400 0.45| 0.45 81.00
total 969.00| 1276.03 sqm|
Providing and laying telephone black / Amba
White /Cadburybrown / Ruby red / Ocean
Brown granite stone of 18 to20 mm thick for
BDM  |door frames dado/ window boxing etc. On
ItNo. ¢ M.1:6 including filling joints with polymer
7 33.68 |pase filler nosing the sharp edges wherever
P.No. necessary, curing, etc. complete. As directed
283 by Engineer-In-Charge
SITTING
£67.00 1.20 0.45 36.18
67.00 1.95 0.45 58.79
total 94.97
Providing and laying Rough Shahabad Stone
Flooring 25mm to 3Crom thick and of required
BDM 1 |width in plain/ diamond pattern on a bed of
It.Ne. 11:6 C.M. including cement float, striking joints,
8 33.01 |pointing in cement mortar 1:3 curing and
P.No. |cleaning etc. complete Bd.M.1 Page No.379
273
Ghat -1 869.00 | 1.00 ( O©.10 86.90
Ghat -2 646.00 | 1.00| 0.20 64.60
Ghat-3 368.00 | 1.00| 0.10 36.80
total 188.30 | 920.72 cum |
BNCMC r
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AlAY THAKUR and Associates.

MEASUREMENT SHEET
S.N.| ltem Description No L B H QTY. | Total Qty.
Code.
Providing and fixing factory made
Hydraulically pressed Mechanically vibrated
and compacted precast inter locking cement
BDM | concrete paving blocks 80MM thick in M-40
ItNo. |grade of approved size and shape for City
9 33.53 streets, small /medium market roads, low
P.No.. |yolume
281 roads, utility cuts on arterial roads etc. as
specified and as per IS 15658:2006 including
cost of all materials, manufacturing, curing,
PATHWAY
2960.00 | 1.50 4440.00
total 4440.00 4440.00
Providing and applying two coafs of water
proof cement paint of approved manufacture
BDO 8 (and of approved colour to the plastered
tNo. (gurfaces including scaffolding if
10 | 3513 necessary,cleaning and preparing the
P.No. surface, watering ~ for . two days efc
287 complete. Bd.0.8 Page No. 406
side wall 1| 2960.00| 0.30 888.00
seeting banches
for one banch -8 nos & total 50 400 0.45| 0.45 81.00
total 969.00; 1276.03 sqm
Providing and fixing mild steel grill gate as per
the detailed drawing
BDWEA |including hinges, iocking arrangements and
It.No. |painting in three coats of oil paint of approved
11 23.09 |colour and shade etc. complete.{weight 18 kg.
P.Np, lto 20 kg. Per Sq.m.}
224 |Spec.No.: As directed by Engineer- incharge.
side wall 2 3.00] 1.80 10.80
total 10.80| 3502.48 sqm
Providing structural steel work of rectangular
hollow steel section for steel trusses, other
similar trussed items like purlin and members
with all bracing, gusset plates etc. as per
detailed designs and drawings or as directed
including cutting, fabricating, hoisting,
It.No. |erecting, fixing in position making
12 | 2311 [riveted/bolted/ welded connections and one
P.No. |coat of anticorrosive paint and over it two
224 |coats of oil painting of approved quality and
shade complete. Spec. No. : As directed by
Engineer-in-charge.Spec. No. As directed
byEngineer in Charge.

BNCMC

12
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MEASUREMENT SHEET

AJAY THAKUR and403€6
|

S.N.

Item
Code.

Description

No

L

QTy.

Total Qty..

vartical holllow section 75 x 150x 5
total nos = 720, ht=2.85
waight = 16.66 kg/mt .

720

2.85

16.66

34186.32

horizontal holllow section 75 x 150x 5
total nos = 360, width =2.95m
waight = 16.66 kg/mt .

360

295

16.66

17692.92

total

51879.24

51.88

89.28 MT

13

BDW 8
It.No
46.19
P.N.

248

Removing cement tiles, or marble or polished
shahabad floor or dado without bed

concrete including stacking the materials as
directed with all leads, lifts etc. complete

1586.00

1.50

2379.00

2379 sqru
|

14

lt.No. 01
01
P.No.
04

GARDEN SOIL:- Supplying on site garden
soil well sieved 90% to pass through i.5.
sieve of 10 mm size free from stones rubbish
like dried

grass roots and other such materials. The soil
should be fresh from guarry. The color of the
soil genrally is red. The soil will be measured
measuring box. (Farma)

ltem includes royalty charges. Octroi,
corporation Tax Transporting, loading-
unloading etc {. Lead charges per 90 km.
Considered.)

— — — —

250.00

120

1.00

300.00

total

300.00

200.94 cum

15

[t.No. 01
02
P.No.
04

FARM YARD MANURE:- Supplying on site
well decayed, well dried, well powdered,
without clods and free from stones, dried
grass and other rubbish material. The color of
the manure generally is black. The manure
will be measured by measuring box.(Farma)
Item includes Transporting loading —unloading
Etc (Lead charges per 50 km. are
considered.)

250.00

1.20

1.00

300.00

total

300.00

300.00

BNCMC

13



AJAY THAKUR and Associates.
MEASUREMENT SHEET
S.N.| ltem Description No L B H QTY. | Total Qty.
Code.
Prepanng EAging of BOTder.- Excavaing e
ground to a required depth of 20 ems. in the
It.No. 05 required area, removing and conveying
16 04 unwanted stuff, rubbish to the required
P.No. distance as directed. Filling the excavated
07 part with fresh soil and manure in 3:1
nronartian toa rennired heinht 20rme Mivinn
250.00 | 1.20 1.00 300.00
total 300.00 300.00
Providing Following plants ....etc complete .
It.No. 05{Forest Tress: .
17 B (Peltophorum, Bakul, kecia, Neem, etc.} 80 80 NO'S
P.No.6
It No. 05 Plam Varieties:
18 |~ B. (Red Plam, Fox Tail Plam, Botiele 70 70 NO'S
Palm,Rhaphis Plam, Table Palm, Cristal Plam
P.No. 6
Plants required for Landscaping:
It.No. 05{( Euphorbia, Hemelia, Malphegia, Mussanda, \
19 B Ticoma,Song of India, Golden Bamboc, 100 100 NO'S
P .No. & |Buddhas Bamboo, Golden Ficus, Phonicus
Quality control Tests for various materials
Material ; Cement
It.No1 |Test: Standard Consistancy Fineness, 1 Nos
Material : Coarse Aggregate
Water Absorption, Specific Gravity Impact
[t.No2 [Value 1 Nos
/Crushing Value.
It No3 |Sieve Analysis. 1 Nos|
It No4 |Abrasion Value. 1 Nos
Material : Fine Aggregate (sand)
Test: Fineness Modulus & Silt content for
It.No 10 [concrete 2.6 to 3.6 and silt content is max. for 1 Nos
4%
It.No 13 |Material : Bricks
Test: Water Absorption : for 2nd class Max.
A) 22% with frequency (min) As set of 15 bricks
of 50,000 consignment of part there of
Test: Compressive Strength : Condition (
Min.average in kg/em2) for 2nd class bricks
B) |dry 39.30 wet 29.52 with frequency (min) As
set of 15 bricks of 50,000 consignment of part
there of
BNCMC 14
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L

MEASUREMENT SHEET

Item Description No L B H QTY. | Total Qty.
Code.

Test: efflorescence : 1. Nil - when there is
no. perbhisible deposit of efflorescence

2. Slight ; When not more than 10% area of
brick surface is covered with deposit.

3. Moderate : When thin deposit of salt
covering up to 50% of the exposed area of
) brick surface but unaccompanied by
powdering

4. Serious : when thin deposit of salt covering
more than 50% of the exposed area of bricks
surface but unaccompanied by powdering
with frequency (min) As set of 15 bricks of

50,000 consignment of part there of
1 1 Nos

It.No 27 [Material : Cement Mortor

Compressive Strength of C.M Cube :

For proportion of 1:4 comp. strength for 28
days in kg/sq cm would be 84 to 126 with
frequency (min.) for 3 cubes per day working.

1 1 Nos

It No 28 [Material : Stone / Rubble

Crushing Value : max 30% with Frequency (
A) min) As set of 5 stone for each quarry & for
doubt full quality.

Water Absorption : max. 5% with Frequency
BY |{ min) As set of 5 stone for each quarry & for
doubt full quality.

Specific Gravity : Not iess than 3 with
C) |frequency(min) As set of 5 stone for each
quarry & for doubt full quality.

Compressive Strength : Min. 1400 kg/cm2
with frequency{min) As set of 5 stone for

D) each quarry & for doubt full quality.

1 1 Nos

Material : Concrete

Compressive Strength OF C.C. Cube(Set of

.No 1
It.No 19 3 cubes). 1 1 Nos

[t.No 20 |Concrete Mix Design

(With all Tests on basic materiats)* 1 1 Nos

It.No 21 |Flexural strength of Beam. 1 1 Nos

It.No 15 |Material : Flooring of Natural stone. 1 1 Nos

Water Absorption : Shall not exceed 10 %
A)  |with Frequency ( min) As set of 12 tiles for
each lot of 200 tilesor part thereof..

Modulus of Rupture : Group B- 1.Min. 27
N/mm2 Group B -2. Min. 20 NN'mm2 Group
B 3. average 15 NN'mm2 for 7.5mm thick &
B) |average 12 nfmm2 for the tiles of thickness
more than 7.5 mm with Frequency ( min) As
set of 12 tiles for each lot of 200 tilesor part
thereof..

It.No 30 [Liquid limit & plastic Limit- 1 1 Nos

Compressive Strength , Water
lt.No 26 |Absorption,(Set of 8
Blocks)

BNCMC 1€
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AJAY THAKUR and Associates.

MEASUREMENT SHEET
S.N.| Item Description No L QTY. | Total Qty.
Code.
1 1 Nos
Iit.No 77 |Steel Bar Test Upto 16 mm (Set of 3 Bars)
1 1 Nos
Architect
Ajay Thakur& Asso.
BNCMC 16
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PROPOSAL FOR DEVELOPMENT OF VHARALDEVI LAKE AT BHIWANDI DIST THANE —
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THAME — MAHARASTRA.
Pathways & jogging track
RATE ANALYSIS (STATE e-DSR 2022-23)
tem ) Material lead charges -
S.No. t ltem Description A-mount Unit
Code - in Rs.
Factor | X Lead/ unit
Excavation for foundation in earth,
soil of all types, sand, gravel and soft
murum,  including removing  the
BDA 1 excavated material up to a distance of
tNo |50 m. beyond the building area and
1 24 02' stacking and spreading as directed,
PNO dewatering, preparing the bed for the
197 |foundation and necessary back filling,
ramming, watering including shoring and
strutting etc. complete. (Lift upto 1.5 m.)
By Mechanical Means Bd.A.1 Page No.
259
SSR Basic Rate (2022 - 2023) Rs. 207.00
Deduct Royalty Charges of Sand 0.00] X | 141.34|Rs. 0.00
Total Rate| Rs. 207.00|/cum
Add 5% for Municipal Corporation area 5%| Rs. 10.35
Grand Total Rate| Rs. 217.35\/cum
Filling in plinth and floors with
BDA 11 |contractors  material/brought  from
It No J|outside and approved by Engineer
2 2437 |incharge in layers of 15 cm to 20 cm
P.N. 201 |including watering and compaction etc.
complete. Bd.A.11 Page No. 263
SSR Basic Rate (2022 - 2023) Rs. 599.00
Deduct Royalty Charges of Sand 0.00] X | 141.34(Rs. 0.00
Total Rate| Rs. 599.00|/cum
Add 5% for Municipal Corperation area 5% Rs. 29.95
Grand Total Rate| Rs. 628.95(/cum
BNCMC 17
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AJAY THAKUR AND ASSOCIATES

RATE ANALYSIS (STATE e-DSR 2022-23)

ltem _ Material lead charges | Amount .
S.No. Item Description . Unit
Code in Rs.
Factor | X |[Lead/ unit
BDA12 Providing soling using 80 mm size trap metal
It No. [|in15cm. layer including filling voids with
3 21.40 Crushed sand/grit, ramming, watering etc.
P.No. [complete.
201
SSR Basic Rate { 2022 - 2023 ) Rs. 1454
Deduct Royalty Charges of Sand 0.00] X | 141.34|Rs. 0.00
Total Rate| Rs. 1454.00}/cum
Add 5% for MunicipalCorporation area 5% Rs. 72.70
Grand Total Rate| Rs. 1526.70{/cum
Providing and laying Cast in situ/Ready
Mix cement concrete in M-10 of trap/
granite/ quartzite/ gneiss metal for
foundation and bedding including
bailing out water, Steel centering,
formwork, laying/pumping, compacting,
BDE 1 rocughening them if special finish is to be
tNo. [|Provided, finishing if required and curing
4 0401 |complete, with fully automatic micro
P.No.226 | Processor based PLC with SCADA
enabled reversible Drum Type
mixer/concrete Batch mix plant (Pan
mixer) etc. complete. With fine
aggregate {Natural Sand / Crushed sand
V8l Grade finely washed etc) Bd. E. 1
Page No. 287
SSR Basic Rate { 2022 - 2023 ) Rs. 5830.00
Deduct Royalty Charges of Sand -0.47| X | 237.37|Rs. -111.56
Total Rate| Rs. 5718.44|/cum
Add 5% for Municipal Corporation area 5% Rs. 285.92
Grand Total Rate| Rs. 6004.36|/cum
BNCMC 18
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RATE ANALYSIS (STATE e-DSR 2022-23)

Material lead charges
S.No ltem Item Description 9 Amount Unit

Code in Rs.
Factor | X |[Lead/ unit

Providing second class Burnt Brick
masonry with conventional/ |.S. type
bricks in cement mortar 1:6 in

El"t[_)h(l;o_1 foundations and plinth of inner walls/ in
5 27.01 plinth external walls including bailing out
P No. water manually , striking joints on
254 unexposed faces, raking out joints on

exposed faces and watering etc.
Complete.Bd.G. 1 Page No. 313

SSR Basic Rate ( 2022 - 2023 ) Rs. 7755.00
Deduct Royalty Charges of Sand -0.32| X | 237.37|Rs. -75.96

Totai Rate| Rs. 7679.04(/cum
Add 5% for Municipal- Corporation area 5% Rs. 383.95

Grand Total Rate| Rs. 8062.99|/cum

Providing sand faced plaster externally
in cement mortar using approved
screened sand, in all positions including
base coat of 15 mm thick in cement
mortar 1:4 using waterproofing
BDL7 [compound at 1 kg per cement bag
It.No. |curing the same for not less than 2 days
6 32.11  |and keeping the surface of the base coat
P.No. |rough to receive the sand faced
269 |treatment 6 to 8 mm thick in cement
mortar 1:4 finishing the surface by taking
out grains and curing for fourteen days
scaffolding etc.complete. Bd.L.7 Page

No. 369

SSR Basic Rate (2022 - 2023 ) Rs. 639.00

Deduct Royalty Charges of Sand -0.033| X | 237.37{Rs. -7.83
Total Rate| Rs. 631.17|/sqm

Add 5% for Municipal Corporation area 5%]| Rs. 31.56

Grand Total Rate| Rs. 662.73|/sqm

BNCMC 19
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AJAY THAKUR AND ASSOCIATES

RATE ANALYSIS (STATE e-DSR 2022-23)
I . Material lead charges | Amount .
IS.No/ tem Iltem Description . Unit
Code - in Rs.
Factor | X |Lead/ unit
Providing and laying telephone black /
Amba White /Cadburybrown / Ruby red /
BDM |Ocean Brown granite stone of 18 to20
t.No. [mm thick for door frame/ dado/ window
7 33.68 |[boxing etc. On C.M.1:6 including filling
P.No. |joints with polymer base filler nosing the
283 |sharp edges wherever necessary,
curing, etc. complete.As directed by
Engineer-in-Charge. _
SSR Basic Rate ( 2022 - 2023) Rs. 4386.00
Deduct Royalty Charges of Sand -0.017| X | 237.37|Rs. -4.04
otal Rate| Rs. 4381.96|/sgm
Add 5% for Municipal Corporation area 5%| Rs. 219.10
Grand Total Rate| Rs. 4601.06{/sqm
Providing and laying Rough Shahabad
BDM 1 |Stone Flooring 25mm to 30mm thick and
ltNo. |Of required width in plain/ diamond
8 33,01 |Pattern on a bed of 1:6 C.M. including
P No. cement float, striking joints, pointing in
973 |cement mortar 1:3 curing and cleaning
etc. compiete.Bd.M.1 Page No.379
SSR Basic Rate( 2022 - 2023 ) Rs. 731.00
Deduct Royalty of Sand. -0.0221 X | 237.37 -5.22
Total Rate| Rs. 725.78|/sqm
Add 5% for Municipal Corporation area 5%| Rs. 36.29
Grand Total Rate| Rs. 762.07//sAM
Providing and fixing factory made
Hydraulically pressed Mechanicaily
BDM vibrated and compacted precast inter
LN locking cement concrete paving blocks
9 3:'3 503 80MM thick in M-40 grade of approved
P N size and shape for City streets, small
2.8‘(11 /medium market roads,low volume
roads, utility cuts on arterial roads etc. as
specified and as per IS 15658:2006
including cost of all materials,
SSR Basic Rate( 2022 - 2023 ) Rs. 1153.00
Deduct Royalty of Sa_md. -0.04 237.37 -9 49
BNCMC 20
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RATE ANALYSIS (STATE e-DSR 2022-23)

Material lead charges
IS.No ftem Iltem Description g Amount Unit

Code in Rs.
Factor | X |Lead/ unit
Total Rate| Rs. 1143.51 Isqm

Add5% for Muncipal Corperation Area 5% |Rs. 5765

Grand Total Rate 1201.16{/Sq.m

Providing and applying two coats of
water proof cement paint of approved

BDO 8
it No manufacture and of approved colour to
10 3,'5 13; the plastered surfaces including
P N o scaffolding if necessary,cleaning and
2‘87- preparing the surface, watering for two
days etc. complete.Bd.0.8 Page No. 406
SSR Basic Rate (2022 - 2023) Rs. 79.00
Add 5% for Municipai Corporation area 5%| Rs. 395
Grand Total Rate| Rs. 82.95|/sqm
Providing and fixing mild steel grill gate
as per the detailed drawing including
BDWSsSA |hinges, locking arrangements and
[t.No. |painting in three coats of oil paint of
11 23.09 |approved coiour and shade etc.
P .No.224 fcomplete.{weight 18 kg. to 20 kg. Per
Sq.m.) Spec.No.: As directed by
Engineer- in-charge.
SS5R Basic Rate( 2022 - 2023) Rs. 2100.00
Add 5% for Municipal Corporation area 5%| Rs. 105.00

Grand Total Rate|Rs.| 2205.00|/sqm

BNCMC 21
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AJAY THAKUR AND ASSOCIATES

RATE ANALYSIS (STATE e-DSR 2022-23)

IS.No

Item
Code

ltem Description

Material lead charges

Factor | X {Lead/ unit

Amount
in Rs.

Unit

12

[t.No.
23.11
P.No.

224

Providing structural steel work of
rectangular hollow steel section for steel
trusses, other similar trussed items like
purin and members with all bracing,
gusset plates etc. as per detailed
designs and drawings or as directed
including cutting, fabricating, hoisting,
erecting, fixing in position making
riveted/bolted/ welded connections and
one coat of anticerrosive paint and over
it two coats of oil painting of approved
quality and shade complete. Spec. No. :
As directed by Engineer-in-charge.Spec.
No. As directed byEngineer in Charge.

SSR Basic Rate (2022 - 2023 )

Rs.

118790.00

Add 5% for Municipal Corporation area

5%

Rs.

5839.50

Grand Total Rate

Rs.

124729.50

MT

13

BDW 8
It.No
46.19 P.N.
248

Removing cement tiles, or marble or-
polished shahabad floor or dado without bed
concrete including stacking the materials as
directed with all leads, lifts etc. complete

SSR Basic Rate {2022 - 2023)

45.00

Add 5% for Municipal Corporation area

5%

Rs.

2.25

Grand Total Rate

Rs.

47.25

fsgm

BNCMC

22
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RATE ANALYSIS (STATE e-DSR 2022-23)

| t Material lead charges
S.No Item ltem Description 9 Amount Unit

Code in Rs.
Factor | X [Lead/ unit

GARDEN SOIL:- Supplying on site
garden soil well sieved 90% to pass
through I.S. sieve of 10 mm size free
from stones rubbish like dried
grass roots and other such materials.
The soil should be fresh from quarry.

14 |1ENO- 01-1The cotor of the

01 soil genrally is red. The soil will be
P.No. 04 | measured measuring box. (Farma)
ltem includes royalty charges. Octroi,
corporation Tax Transporting, loading-
unloading etc (. Lead charges per 90
km.

Park & Garden DSR Basic Rate (2015- Rs
16) ] 840.00

Grand Total Rate | Rs. 840.00}/Cu.m

FARM YARD MANURE:- Supplying on
site well decayed, well dried, well
powdered, without clods and free from
stones, dried grass and other rubbish
rmaterial. The coior of the manure
generally is black. The manure will be
It.No. 01- |measured by measuring box.(Farma)
02 ltem includes Transporting loading
P.No. 04 [-unloading
Etc (.Lead charges per 50 km. are
considered.)

15

Park & Garden DSR Basic Rate (2015-

16) Rs. 820.00

Grand Total Rate [Rs. 820.00|/Sq.m

Preparing Edging or Border:- Excavating
the ground to a required depth of 20
cms. in the required area, removing and
conveying unwanted stuff, rubbish to the
It No. 05- required distance as directed. Filling the
16 | 0;‘ excavatgd part with fn_esh soil and _
P No. 07 manure in 3:1 proportion to a required
T height 20cms.Mixing, leveling, and
watering the same. Planting rooted

BNCMC 23
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AJAY THAKUR AND ASSOCIATES

RATE ANALYSIS (STATE e-DSR 2022-23)
ltem . Material lead charges| Amount )
S.No. Item Description . Unit
Code in Rs.
Factor [ X [Lead/ unit
l:g)rk & Garden DSR Basic Rate (2015- Rs. 320.00
Grand Total Rate |Rs. 326.00] fsqm
Forest Tress:
{Peltophorum, Bakul, kecia, Neem, eic.)
17 It.No. 05-
B
P.No. 6
Rs. 650.00
Grand Total Rate |Rs. 650.00| /Nos
Plam Varieties:
18No. 05-B [(Red Plam, Fox Tail Plam, Bottele
Palm. Rhaohis Plam. Table Paim. Cristal
Rs. 1300.00
Grand Total Rate |Rs. 1300.00| /Nos
FIams Tequned 10T Canascdpiiyg:
It No. 05- ( Euphorbia, Hemelia, Malphegia,
19| B Mussanda, Ticoma,Song of India,
Golden Bamboc, Buddhas Bamboo,
P.NO. 6 mnldan Eivie RDhonicne Dales Yisase
Rs. 450.00
Grand Total Rate |Rs. 450.00| /Nos
Architect
Ajay Thakur& Asso.
BNCMC 24
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PROPOSAL FOR DEVELOPMENT OF VHARALDEVI LAKE AT BHIWANDI DIST THANE -
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THAME - MAHARASTRA.

ROYALTY CHARGE = sand-237.37 /cu.m.
metal - 216.18/cu.m.

Material

Qty. | Unit

Below 40mm METAL

Above 40mm

METAL

Sand

Factor QTY. Amt.

Factor| QTY.

Amt.

Factor

Amt.

Rubble
Stone
Soiling

671.25|Cum

QaTy.

M-10 Bed
Concrete

780.30|Cu.m

0.7] 546.21| 11B079.68

0.47

366.74

87053.31

M-20 Bed
Concrete

0|Cu.m

0.56] 0.00

0.44

0.00

Brick
Masonary

216.39|Cu.m

0.32

69.24

16436.64

10

Sand Face
Plaster

969.00|Sq.m

0033

31.98

7590.38

1"

Telephonic
Black
Granite/
white
Granite.

94 .97|Sq.m

0.022

208

485.96

12

Rough
Shahbad
stone

188.30|Sq.m

0.02

18.41

4369.98

13

Interlockin

g
Block

4440.00|Sq.m

0.04

187.88

44597.08

546.21 118079.68

0.00

0.00

676.34

160543.35

TOTAL QUANTITY

1222.00

278623.02
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AJAY THAKUR & ASSDCIATES

ARCHITECT |URBAN DESIGNER |INTERIOR DESIGNER
OFFIGE NO 206-20%7, AVENLUE7 BUSINESS HUB, JALNA ROAD
NEAR MONDHA NAKA BRIDGE, AURANGABAD. 431 OO1

E malL -architectajaythakur@gmail.com

CELL NO .9028046455

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT BHIWANDI DIST THANE -
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THANE - MAHARASTRA.

" Sub Work No-2

Water Inlet System
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ARCHITECT

AJAY THAKUR & ASSOCIATES

ARCHITECT {URBAN DESIGNER |[INTERIOR DESIGNER
OFFIGE NO 206-207, AVENUE7 BUSINESE HUB, JALNA ROAD
NEAR MONDHA NAKA BRIDGE, AURANGABAD. 431 DO1

E M alL-architectajaythakur@gmail.com
CELL NO .9028046455

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT BHIWANDI DIST THANE —
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THANE — MAHARASTRA.
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AJAY THAKUR & ASSOCIATES

ARCHITECT |URBAN DESIGNER |INTERIOR DESIGNER
OFFICE ND 206-207, AVENUE7 BUSINESS HUB, JALNA RDAD
NEAR MONDHA NAKA BRIDGE, AURANGABAD. 431 001

EmauL-architectajaythakur@gmail.com
CELL NO .9028046455

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT BHIWANDI DIST THANE -
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THANE — MAHARASTRA.

Sub Work No-4

Desalting & Pltchlng
Work
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ARCHITECT

AJAY THAKUR & ASSOCIATES

ARCHITECT |URBAN DESIGNER |INTERIDR DESIGNER
OFFICE NO 206-207, AVENUEY BUSINESS HUBRB, JALNA ROAD
NEAR MONDHA NAKA BRIDGE, AURANGABAD. 431 OO1

E M AlL-architectajaythakur@gmail.com

CELL NO .9028046455%

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT BHIWANDI DIST THANE —
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THANE — MAHARASTRA.

Sub Work No-5

Compound Wall Work
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AJAY THAKUR & ASSOCIATES

ARCHITECT [URBAN DESIGNER |INTERIOR DESIGNER
DFFICE NO 206-207, AVENUE7 BUSINESS HUB, JALNA ROAD
NEAR MONDHA NAKA BRIDGE, AURANGABAD. 431 Q01

EMa 1L -architectajaythakur@gmail. com

CELL NO .9028046455

PROPOSAL FOR DEVELOPMENT OF VARAILDEVI LAKE AT BHIWANDI DIST THANE -
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THANE — MAHARASTRA.

Sub Work No- 6
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Name of the Project

Sub Work No.06

Name of the Owner

ARCHITECT [UREAN DESIGNER |INTERIDR DESIGNER
OFFICE NQ 206-207, AVENUE7 BUSINESS HUB, JALNA RDAD

AJAY THAKUR & ASSDOCIATES

NEAR MONDHA NAKA BRIDGE, AURANGABAD. 431 001
E malL-architectajaythakur@gmail.com
CELL NO .9028B0468455

Sub Work No.06- Building

: PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT
- VARALDEVI, BHIWANDI CITY FOR BHIWANDI-NIZAMPUR
CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE

~ MAHARASTRA.

Building

BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION
BHIWANDI, DIST. THANE ~ MAHARASTRA.

wl GRAND SUMMARY
A] Building : Rs. 87,96,400.00
B] Royalty : Rs. 40,624.00
C] Add 18% for G.S.T. : Rs. - 15,90,664.32
Total : Rs. 1,04,27,688.32
D] Add 1.00 % for Labour Insurance Rs. 1,04,276.88
Total : Rs. 1,05,31,965.20

Say Rs. 1,05,32,000.00

Architect
Ajay Thakur &
Associates

(Rs. One Crore Five Lacks Thirty-two Thousand Only)

Executive Engineer
Water Supply
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, BHIWANDI CITY
FOR BHEWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE —
MAHARASTRA.

Sub Work No.06 - Building

ABSTRACT

S.N./RA |SSR Itcm Name of work Qty Rate Unit Amount
No. No

1 2.0% |Clearing and grubbing road land 1600.00 12.50 One Square 1,250.00
including uprooting rank vegetation, Metre
grass, bushes, shrubs, saplings and trees
girth up to 300 mm, removal of stamps of
trees cut earlier and disposal of
unserviceable materials and stacking of
serviceable material to be used or
auctioned up to a lead of 1000 metres
including removal and disposal of top
organic soil not exceeding 150 mm in
thickness.

2 21.02 -|Excavation for foundation in earth, seil 83.16 215.30 One Cubic Metre 17,904 35
of all types, sand, gravel and soft
mururn, including removing the excavated
material up to a distance of 30 m.
beyond the building area and stacking and
spreading as directed, dewatering,
preparing the bed for the foundation and
necessary back filling, ramming, watering
including shoring and strutting etc.
complete. (Lift upto 1.5 m.) By Mechanical
Means

3 21.04 |Excavation for foundation in earh, soils 83.16 268.30 One Cubic Metre 22.311.83
of atl types, sand gravel and. soft
murum, including removing the excavated
material upto a distance of 50 metres
beyond the building area and stacking and
spreading as directed, dewatering,
preparing the bed for the foundation and
necessary back filling, ramming, watering
including shoring and strutting etc.
complete. (Lift from 1.5m to 3.0m) By
Mechanical Means

4 21.38 |Providing dry/ trap/ gramte/ quartzite/ 16.25 1437.30 One Cubic Metre 23,356.13
gneiss rubble stone soling 15 cm to 20
em thick including hand packing and
compacting etc. complete.

5 24.01a |Providing and laying Cast in 6.73 5932.20 One Cubic Metre 39,923.71
sitt/Ready Mix cement concrete in M-
10 of trap/ granite/ quartzite/ gneiss
metal for foundation and bedding
including bailmg  out water, Steel
centening, formwork, laying/pumping,
compacting, roughening them if special
finish is to be provided, finishing if
required and curing complete, with fully
autpmatic micro processor based PLC
without SCADA enabled reversible Drum
Type mixer/concrete Batch mix plant (Pan
mixer) etc. complete. With fine agpregate
(Crushed sand VSI Grade)

6 21.37 |Filling in plinth and floors with contractors 72.20 623.00 One Cubic Metre 44.980.60
matenal/brought from outside and approved
by Engineer incharge in layers of 15
cm to 20 cm including watering
and compaction etc. complete.

BNCMC
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEV], BHIWANDI CITY
FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE —

MAHARASTRA.
Sub Work No.06 - Building
ABSTRACT
7 25.11a |Providing and laying Cast mn 9.43 7447.40 One Cubic Metre . 70,228.98

sitt/Ready Mix cement concrete M-25

of trap /granite /quartzite/ gneiss metal

for RC.C, work in foundations like raft,

strip foundations, grillage and footings of

R.C.C. columns and steel stanchions etc.

including bailing out water, Steel

centering, formwork ,cover blocks,

‘ . laying/pumping, compaction and curing

’ roughening the surface if special finish is to
be provided (Excluding reinforcement and
structural sieel) ete. complete, with fully

| autematic micro processor based PLC

| without SCADA enabled reversible Drm

- Type mixer/ concrete Baich mix plant (Pan

mixer) etc. complete. With fine aggregate

(Crushed sand V5I Grade)

8 2531a |Providing and laying Cast in
sitt/Ready Mix cement concrete M-25
of trap /gramte /quartzite/ gneiss metal
for R.C.C. columns as per detailed
designs and drawings or as directed
including steel centering, formwork,

- cover blocks, laying/pumping,

: compaction finishing the formed surfaces
with cement mortar 1:3 of sufficient
minimum thickness to give a smooth
and even surface or roughenmg 1f
special finish is to be provided and
curing etc. complete,(Excluding
reinforcement and structural steel).with
fully automatic micro processor based PLC
without SCADA epabled reversible Drum
Type mixer/ concrete Batch mix plant (Pan
mixer) efc. complete. With fine aggregate
{Crushed sand VSI Grade)

Ground Floor| 575 1439460 One Cubic Mefre - 82,768.95

9 25.50a |Providing and laying Cast in
situ/Ready Mix cement concrete in M-
25 of. trap/ granite/ quartzite/ gneiss metal
for R.C.C. beams and lintels as per detailed
designs and drawings or as directed
including steel centering, formwork,
cover blocks, laying/pumping,
compactionand roughening the surface if
special finish is to be provided and curing
etc. complete. (Excluding reinforcement
and structural steel).with fully automatic
micro processor based PLC without
SCADA enabled reversible Drum Type
- mixer/ concrete Batch mix plant (Pan
mixer) etc. complete. With fine
aggregate (Crushed sand V81 Grade)

Ground Floor 20.56 12819.00 | One Cubic Metre 2,63,558.64

! BNCMC
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MAHARASTRA.

Sub Work No.06 - Building

ABSTRACT

10

25.70a

Providing and laying Cast in
sitv/Ready Mix cement concrete M-25
of trap/ granite /quartzite/ gneiss metal for
R.C.C. slabs and landings as per detailed
designs and drawings including steel
centering, formwork, cover blocks,
laying/pumping, compaction finishing the
formed surfaces with cement mortar 1:3 of
sufficient minimum thickness to give a
smooth and even swface or roughening
if special finish is tobe provided
and curing ete. complete,(Excluding
reinforcement and structural steel). with
fully automatic micro processor based PLC
with SCADA enabled reversible Drum
Type mixer/ concrete Batch mmx plant
(Pan mixer) etc. complete. With fine
aggregate (Crushed sand VSI Grade}

Ground Floor

1.62

14549.60

One Cubic Mefre

23,570.35

11

26.05a

Providing and laying Cast in situ/Ready
Mixcement concrete M-25 of trap/
granite/ quartzite/ gneiss metal for R.C.C.
chajja as per detailed design and
drawings including steel centering,
formwork, cover blocks, laying/pumping,
compacting and roughening the surface if
special finish is to be provided and curing
complete. (Excluding reinforcement and
structural steel). with fully automatic
micro processor based PLC with
SCADA enabled reversible Drum Type
mixer/ concrete Batch mix plant (Pan
mixer) etc. complete. With fine
aggregate (Crushed sand VSI Gradé)

Ground Floor

0.24

14549.60

One Cubic Metre

3,491.9¢

12

26.09

Providing and laymg Cast in
sit’Ready Mix cement concrete M-25
of trap /granite /quartzite / gneiss
metal for R.C.C. canopy as per
detailed designs and drawings  Including
steel centering, formwork,
laying/pumping, compacting and
roughening the surface if special finish is

to be provided and curing ete. complete
(excluding reinforcement). with fully
automatic micro processor based PLC
with SCADA  enabled reversible Drum
Type mixer/ concrete Batch mix plant (Pan
mixer) etc. complete. With fine aggregate
(Crushed sand VSI Grade)

2.51

14680.60

One Cubic Metre

36,848.31

BNCMC
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‘ MAHARASTRA.
. Sub Work No.06 - Building
‘ ’ ABSTRACT
B 13 26.17a |Providing and laying Cast in 2.30 16249.00 One Cubic Metre 37,372.70

sitVReady Mix cement concrete in M-
25 of trap/ granite/ quartzite/ gneiss

- metal for R.C.C. pardi of required
thickness including steel centering,
formwork, cover blocks, laying/pumping,
compacting and roughening them if
special finish is to be provided
and curing complete” (Excluding
reinforcement and structural steel) with
fully automatic micro processor based
PLC with SCADA enabled reversible
Drum Type mixer/ concrete Batch mix
plant (Pan mixer) etc. complete. With
fine aggregate (Crushed sand VSI Grade)

14 26.33 |Prowviding and fixing in position TMT - FE -
500 bar reinforcement of various diameters
for R.C.C. pile caps, footings,
foundations, slabs, beams columns,
canopies, staircase, newels, chajjas,

lintels pardis, copings, fins, arches

efc. as per detaded designs, drawings

‘ and schedules. including cutting, bending,
Lo hooking the bars, binding with wires or tack
welding and supporting as required

complete.
Ground Floor 4.74 © 93291.10 One Metric 4,42.199.81
Tonne
15 27.01 |Providing second class Bumt Brick 10.94 8065.20 One Cubic Metre £8.233.29

masonry with conventional/ 1.S. type
bricks incement mortar 1:6 in
foundations and plinth of inner walls/ in
plinth external walls including bailing out
water manually , strking joints on
unexposed fices, raking out joints on
exposed faces and watering etc. Complete.

! 16 27.05 |Providing second class Bumt Brick

‘ masonry with conventional/ 1.5, type
bricks in cement mortar 1.6 in
superstructure  including  striking joints,
raking out joints, watermg and
scaffolding etc. Complete

| , Grourd Floor|  47.36 8313.80 | One Cubic Metre 3,93,741.57

17 27.06 |Providing second class Burnt Brick
masonry with conventional/ 1.8, type
bricks in cement mortar 1-4 in half brick
thick wall including mild steel longitudinal
reinforcement of 2 bars of 6 mm diameter /
2 hoop iron strips 25 mm X 1.6 mm placed
at every third course, properly bent and
bonded at ends scaffolding, racking out
joints and watening ete. complete.

Ground Floor| 10.14 1163.80 One Square 11,800.93
Metre

18 32.07 |Providing internal cement plaster 20mm
thick in Single coats in cement mortar
1:4 without neeru finish, to concrele,
brick surface, in all positions
mcluding scaffolding and curing
etc.complete.

Ground Floor 116.88 397.30 Onc Square 46,436.42
Metre

BNCMC
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, BHTWANDI CITY
FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE —
MAHARASTRA.

Sub Work No.06 - Building

ABSTRACT

19 3234 |Providing and applying Two coats of wall
care Putty on plastered surface and Ceiling
and Walls to prepare surface even and
smooth of approved make, etc complete.

Ground Floor 116.88 93.60 One Square 10,939.97
Metre

20 32.11 |Providing sand faced plaster extemally in
cement mortar using approved screened
sand, 1n all positions including base coat
of 15 mm thick in cement mortar 1:4
using waterproofing compound at
1Kilogramper cement bag curing the same
for not less than 2 days and keeping the
surface of the base coat rough to
receive the sand faced treatment 6 to 8
mm thick in ¢ement mortar 1:4 finishing
the surface by taking out grains and
curing for fourteen days scaffolding
etc.complete.

Ground Floor| 130.86 664.60 One Square 86,969.56
Metre

21 35.21 |Providing and applying priming coat
on concrete/ masonary/ Asbestos
Cement plastered surfaces including
scaffolding if necessary, preparing the
surface by thoroughly cleaning oil, prease,
dirt and other foreign matter and sand
papering as required ete. complete.

Ground Floor| 247.74 37.40 One Square 9,265.48
Metre

22 36.12 |Providing and applying plastic emulsion
paint of approved quality, colour and shade
toold and mew surfaces in two coats |
including scaffolding, preparing the
surface. (excluding the primer coat)etc.

complete.
Ground Floor, 247.74 83.20 One Square 20.611.97
Meire
23 33.76 |Providing, laying and fixing exterior 247.74 1146.10 One Square © 2,83,934.81
grade fibrilling fibre reinforcement heavy Metre

duty designer cement concreie tiles for
Flooring of approved colour and design
22 +/-2mm thick bayer colour
pigmented as per 1S ..1237 - 1980
having compressive strength more than
500 Kilogram/sq.cm reaffirmed in 2006
Jhaving wert transvrse strenghth of 3.5 /
mm 2, water absorption less than 10 %
abrasion / wear resistance less than 2 mm
,skid resistance more than 25.0
(ASTM:E203) and no fading as per DIN
- 51094 of size 300 x 300 in plan /
designed pattern on a bed of 1:4 cement
mortar including cement float ,filling joints
with neat cement slurry ,curing, polishing
and cleaning etc. complete. For flooring.

BNCMC -
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, BHIWANDI CITY
FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE —

Sub Work No.06 - Building

ABSTRACT

24 3342 |Providing and laying vitrified matt fininsh 5218
tiles having size 590 mm to 605 mm x o
605mm of 8§ to 10 mm thickness
and confirming IS. 15622-2006 (Group
Bla) of approved make, shade and
pattern for flooring in required position
laid on a bed of 1:4 cement morar
inchuding neat cement float, filling joints,
curing and cleaning etc. complete.

1664.00

One Square
Metre

86,827.52

25 33.34 |Providing and laying in position flooring 9.00
of telephone black / Amba White / Cat
bary brown / Ruby red / Ocean Brown
granite stone of approved shade and size 18
mm to 20 mm thick on bed 1:6 cement
mortar including cement floats striking
joints, pointing m .

C.M. 1:3 curing and cleaning etc. complete.

4185.00

One Square
Metre

37,665.00

26 33.40 |Providing and laying vitrified mirror / glossy
finish tiles decorative type having size 590
mm to 605 mmx 590 mm to 605 mm of
8 to 10 mm thickness and confirming to
IS. 15622.2006 ( group Bla) of approved
make, shade and pattern for flooring in
required position laid on a bed of 1:4
cement mortar including neat cement
float, filling joints, curing and clearing
etc. complete.

Ground Flgor 4.00

1224.10

One Square
Metre

4,896 40

27 3367 |Providing and laying Antiskid Ceramic tiles
of approved quality of size 3¢ ¢cm x 30 ¢
and confirming to IS 15622-2006 (Group-B
I1A) for antiskid flooring in required
position laid on a bed of 1:4 cement mortar
including cement float, filling joint with
cement slurry cleaning curing etc. complete.

Ground Floor 10.76

1248.00

One Square
Metre

13,428.48

28 33.25 |Providing and laying ceramic tles of
having size 30 ecm. x 30 cm, and
confirming to corresponding LS. for
dado and skarting in required position
with readymade adhesive mortar of
approved quality on plaster of 1:2 cement
mortar including joint filling with white/
colour cement sharry cleaning curing etc.
complete.

Ground Floor| 42.25

1305.20

One Square
Metre

55,144.70

20 39.59 |Providing and fixing fiber glass reinforced 4.80
polyster door shutter 35 mm thick as per IS
14856 (2000) (Reaffirmed 2006)
without ventilator including chromium
plated fixtures and fastening with
chromium plated handles on both sides, etc
complete.

3634.80

One Square
Metre

17,447.04

BNCMC
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Sub Work No.06 - Building

ABSTRACT

30

39.09

Providing and fixing solid core flush door 7.56
shutter in single leaf 32 mm thick decorative
type of exterior grade as per detailed
drawings approved face veneers 3 mm thick
on both faces or as direcled, all necessary
beads, mouldings and lipping, wrought iron
hold fasts, chromium plated fixtures and
fastenings, with brass mortise lock,
chromium plated handles on both sides,
and finishing with French Polish etc.
complete.

3202.20

One Square
Metre

24,208 63

31

39.29

Providing and fixing steel ventilator fully 0.00
glazed partly fixed as per detailed
drawing without hot dip zinc coating
including fabricating glazing with plain
/ obscured glass panes 5 mm thick and
approved type and quality and iron oxidized
fixtures and fastening oil paint 2 coats etc.
complete.

3510.00

One Square
Metre

32

39.26

_|gate in one / two leaves with hot rolled

Providing and fixing collapsible steel 6.30

vertical channels of 18 x 9 x 3 mm
minimum size, crossings of M.S. flats of
size 18 x 5 mm T or E section for mnner of
minimum 40 x 6 mm size for flange, M.S.
flat for top runner of minimum size 40 x 12
mm with roller wheels confirming to
grade F.G 150 fitted with snap headed
rivets of minimum size 6 mm max. spacing
of vertical channels be 100 mm enclosed
gate position and clear space of 150
mm between two sets of crossings
with hold fasts, stoppers, spaces, handles,
locking armangement and one coat of red
lead primer and oil painting etc. complete.
(1.S. 105211983).

4171.40

COne Square
Metre

26,279.82

33

3943

Providing and fixing in position (as per 13.50
1868 / 1982) Aluminium sliding window
of three tracks with rectangular pipe 95 x
38.10 x 0.90 mm at weight 0.637
Kilogram/One Running Metre. with
window frame bottom track section

92 x 3175 x 130mm at weight
1.070 Kilogram/One Running Metre.. Top
and side track section 92 x 31.75 x 1.30 mm
at weight 0.933 Kilogram/Running metre
The shutter should be of bearing bottom
40 x 18 x 1.25 mm at weight 0.417
Kilogram/One Running Metre. Inter locking
section 40 x I8 x 1.10 mm at weight
0.469 Kilogram/Running metre. and
handle and top section 40 x 18 x 1.25
mm at weight 0.417  Kilogram/Running
metre. As per defailed drawings
and as directed by Engineerincharge
with all necessary Aluminium sections
fixtures and fastenings such as roller
bearing in nylon castimg and self locking
catch fitted in vertical section of shutter
meluding 5 mm thick plain glass and
aluminium mosquito ket shutter with
statnless steel jail with all required screws
and nuts ete, complete. With powder coating

with hox

5581.70

One Square
Metre

75,352.95

BNCMC
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ABSTRACT
34 33.68 |Providing and laying telephone black / 11.08 4561.40 One Square 50,546.31
Amba White / Cadburybrown / Ruby Metre

red /Ocean Brown granite stone of 18 to 20
mm thick for door frame/ dado/ window
boxing etc. On C.M. 1:6 including filling
joints with polymer base filler
nosing/moulding the sharp edges wherever
necessary, curing, etc. complete.

35 39.68 |Providing and fixing in position powder 0.90 3605.70 One Square 324513
coaled aluminium louvered windows / Metre
ventilator of various sizes with powder
coating as per detailed drawing and
specifications including aluminium frames
80 x 38 mm x 1.22 mm box type, 5
mm thick sheet glass louvers, of approved
quality etc. complete.

36 35.76 |Providing and fixing aluminium grill 225 6104.80 One Square 13,735.80
diamond mesh type DG202 of 7.5 mm Metre
thick including fixing in position
anodised aluminium frame section of 80
X 38 mmx 122 mmsize box, cutting
to the required size with all wastage ,
labour, lead lift efc.

complete.
37 4001 |Providing and fixing mild steel grill work 14.40 2180.90 Cne Square 31,404.96
for windows, ventilators ete. 20 Kilogram/ Metre

One Square Metre as per drawing
including fixtures, necessary welding and
painting with one coats of anticorrosive
paint and two coats of oil painting complete.

38 33.35 |Providing and fixing machine cut 24.91 4338.90 One Square 1,08,082.00
machine polished 18 mm to 20 mm thick Metre
telephone black / Amba White / Cat bary
brown / RBI red / Ocean Brown granite
stone for treads and nisers of steps and
stajrcases of approved colour and shade
with full moulding and three grooved fine
for the treads on bed of 1:4 Cement
mortar including float filling joints with
neat cement slumy curing polishing and
cleaning etc. complete.

39 40.08 |Providing and Fixing mat finish stainless 8.64 3686.80 Cne Square 31,853.95
steel (of 302 grade ) rmiling with top pipe of] Metre
50 mm dia. and vertical pipe of 38 mm dia
at (.60 m c/c or as required and horizontal
pipes of 25 mm dia in three rows, all pipes
of 2 mm thick including buffing, fabricating
fixtures and fastening including pipe base
of appropriate diameter and ball base of
75 mm dia above newel post of 75 mm
diameter etc. complete (Prior
approval of sample and brand by
Ex.Engineer is necessary before use)

BNCMC
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ABSTRACT

40

Providing cement based water proofing
treatment to terraces (Indian water
proofing or alike) with brick bats Jaid in
required slope to drain the water for any
span afier cleaning the base surface
Applying a coat of cement slurry admixed
with approved water proofing compound
and laying the brick bats on bottom layer in
C.M_1:5 admixed with approved water
proofing compound filling up to half depth
of brick bats, curing this layer for 3
days, applying cement slurry over this layer
joints of brick bats with C.M.]1:3 admixed
with approved water proofing compound
and finally top finishing with average 20
mm. thick layers of same mortar added with
jute fiber at 1Kilogramper bag including
finishing the surface smooth with cement
slury admixed with approved water
proofing compound. Marking finished
surface with false squares of 300mm x 300
mm. making the junctions at the parapet
rounded and tapered top for required
height, with drip mould at the

junction of plaster and parapet and
curing and covering 10 years Guarantee
against leakproofness on Court fee stamp

41

38.21

10.80

1201.20

One Square
Metre

12,972.96

Providing and fixing False ceiling of 12 mm
thick Laminated board with frame of M.§.
angle 40 x 40 x 5 mm and Tee of size 40 x
40 x 6mm at 60 em ¢/¢ including 12 mm
dia. hangers, T.W . battens 50 x 25 mm and
beading 25 x 15 mm thick scaffolding if
necessary, all Iron work etc. complete.

74.60

2532.40

One Square
Metre

1,88,917.04

42

23.02

Providing and fabricating structural steel
work in rolled sections, fixed with
connecting plates or angle cleats in
main and cross beams, hip and jack
rafiers, purlins connecting to truss
members and the like, as per detailed
designs and drawing or as directed
including cutting, fabricating, hoisting,
erecting, fixing in position, making
riveted/ bolted/ welded connections and
one coat of anticorrosive paint and over it
two coats of oil painting of approved
quality and shade ete. complete.

44.74

101669.40

One Metric
Tomne

45,48.688.96

43

3809

Providing and fixing valley gutter of 22
B.W.G. (0.8 mm) plain galvanised iron
sheets 90 cm wide with teak wood
planking 20 mm thick tncluding two
coats of coal-tamng the upper surface of
plank etc. complete. “(excluding painting to
underside of plank).

50.00

2306.70

One Running
Metre

1,15,335.00

3338

Providing and preparing kiltchen otta up to
75 cm width,made up from 30 mm thick
and 75 cm high vertical support for
kadppa at 1 m. c/e of 25 mm thick
both side polished kadappa middle shelf
and bottom of 20 mm thick one side
polished kadappa with facia paiti of 20 x
50 mm kadappa including all material
labour cutting fixing with cement
mortar and araldite curing polished and
cleaning etc. complete.

2.88

2924.50

One Square
Metre

8,422 56

BNCMC
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ABSTRACT

45

39.65

Providing and fixing in position,
Single shuttered aluminium extruded
powder coated openable door of overall
size 0.90 m x 240 m with aluminium
door frame of powder coated section
101.60 x 44 75mm , 3.18 mm thick and
shutter comprising of powder coated
section having bottom and lock rail of size
150 mm x 44.5 mm x 3.00 mm thick top
rails 47.62 x 44 45 ypm % 3.00 mm thick |
vertical style 47.62 x 44.45 mm, 3.00 mm
thick and for shutter plain glass panes
5 mm thick for top panels and
12mm thick both side laminated
phenol bonded particle board panels for
bottom panels etc. , 1.5.I. mark , with
bijagiri having heavy duty concealed
lock, necessary beading, glazing clips,
PVC gaskets, 250mm length tower bolts,
150mm diam. pad handle, etc. as per
detailed design and drawing or as
directed by engineer in charge including all
materials , labours, and equipment etc.
complete

1.89

8762.50

One Square
Metre

18,451.13

46

39.63

Providing and fixing in position,
Double shuftered aluminium extruded
powder coated openable door of specified
size with aluminium door frame of
powder coated section 101.60 x 44.75mm ,
3.18 mm thick and shutter comprising of
powder coated section having bottom and
lock rail of size 150 mm x 44,5 mm x 3.00
mm thick top rails 47.62 x 44.45 mm x 3.00
mm thick , vertical style 47.62 x 44.45 mm,
3.00 mm thick and for shutter plain glass
panes 5 mm thick for top panels and
12mm thick both side [aminated phenol
bonded particle board panels for bottom
panels etc. , LSI mark, heavy

duty, Hydraulic floor spring of
150Kilogramcapacity , having heavy duty
concealed lock, necessary beading,
glazing clips, PVC  gaskets, 250mm
[ength aluminium tower bolts, 150mm
dia. pad handle, ete. as per detailed
design and drawing or as directed by
engineer in charge including all materials
, labours, and equipment etc.complete

420

9038.60

One Square
Metre

37.962.12

47

39.61

Providing and fixing acrylic plastic sheet
panels of approved quality in required
thickness plain clear or any colour or
obscured linings in lien of glass pans
to doorsfwindows including providing and
fixing clips, puity etc. complete. (b)
3.00 mm

thick.

0.00

1963.50

One Square
Metre

BNCMC
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FROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, BHIWANDI CITY
FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE —

MAHARASTRA.

Sub Work No.06 - Building

ABSTRACT

48

51.24

Supply, fixing and installation of 4mm
thick Aluminium Composite Panel (ACP)
of approved colour for extemnal cladding
in combination of solid and metallic
colours, including all necessary
Framework, support and complete
weather sealing as per architectural
drawing. The Aluminium Composite
Panel (ACP) should be made out of
thermoplastic core of low-density
polyethylene LDPE (100% virgin mix),
sandwiched between two aluminium sheets
of ALLOY GRADE- 5000 series, each not
less than 0.50 mm thick, total thickness of
aluminium composite panels not to be less
than 4 mm, the exposed surface thereof
shall have Stove lacquered finishing coat not
less than (26 + - 2) micron (containing
minimum 70% kynar 500 based PVDF)} of
colour and shade as per architectural
design. The inside surface (facing the
building exterior surface)shall have
polyster based powder coating not less than
25 Micron with protective peel-off foil on
the exterior face {peel off film will in no
case leave any adhesive mark over the
composite panel surface after it is pecled
offy The supnortine framework shall be

49

3341

15120

3480.90

One Square
Metre

5,26,312.08

Providing and laying vitrified mirror / glossy
finish tiles having size 590 mm to 605 mm
x 590 mm to 605 mm of § to 10 mm
thickness and confirming to IS. 15622-2006
( group Bla) of approved make, shade and
pattern for dado and skirting in required
position {ixed in 1:4 cement mortar
including neat cement float, filling joints,
curing and clearing elc. complete

Ground Floor

0.00

1302.10

One Square
Metre

50

51.86

Providing and laying in place 300mm x
300mm x 9.8mm vitrified tactile warning
and directional tiles of the approved
brand, make and colour inside the
buildings at in all corridors and lobbies,
level differences etc. as per accessibility
standards and as per the installation
instructions prescribed by the manufacturer
including zarri making wherever required
and finishing including grouting the
joints with white cement with matching
pigments ¢te. up to the satisfaction of the
engineer in charge complete.

5.00

2288.00

One Square
Metre

20,592.00
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PROPOSAL FOR DEVELOPMENT OF YARALDEVI LAKE, AT VARALDEVI, BHIWANDI CITY
FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE —
MAHARASTRA.

Sub Work No.06 - Building

ABSTRACT

51

24.16

Providing and laying Cast in
sitw/Ready Mix cement concrete M-
15 of trap/ granite/quartzite/gneiss metal
for coping to plinth or parapet,
moulded or chamfered as per drawing or
as directed including steel centering,
plywood/ steel formwork compacting,
roughening them if special finish is to
be provided, finishing uneven and
honeycombed surface and curing etc.
complete. The Cement Mortar 1:3 plaster
is considered for rendering uneven and
honeycombed surface only. Newly [aid
concrete shall be covered by gunny bag,
plastic, tarpaulin etc. (Wooden centering
will not be allowed.) With fine aggregate
{Crushed sand VSI Grade)

0.24

6613.40

One Cubic Metre

1,587.22

52

39.56

Providing and fixing M40 grade thick
vibrated pull cast or similar type concrete
frame with chamfer conforming to LS.
65241983 having 6 mm dia. bars 3 Nos.
And stirrups @250 mm c/c and fixing in
wall with 6 Nos of hold fast of 12 mm
dia bars 500 mm long including primer
and oil painting etc, complete) frame size 60
mm x 100 mm

2784

1108.60

Running Meter

30863.42

53

35.88

Providing and fixing 22 BW.G. plain
galvanised iron sheets on top of
weather shed, including scaffolding, fixing
by means of nut and bolts or as direcied etc.
complete. (Brackets of 70 x 45 mm to be

paid separately)

583.20

1105.00

One Square
Metre

644436.00

BNCMC

Total

87,96,353.43
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, BHIWANDI CITY '
FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE — |
MAHARASTRA.

Sub Work No.06 - Building |

ABSTRACT '

Quality Control Charges Items.

54

1) Basic Test of Cement

Carrying out basic tests on cement for
standard consistancy, Fineness, Specific
gravity, Setting time (Initial and Final),
Compressive strength, Soundness. Spec. No.
As directed by Engineer in Charge. SSR

/ Test

2) Fine Aggregates

3350

Carrying out basic tests on Sand for Fineness
modulus,Silt and clay content.Spec.No.As
directed by Engineer jun Charge.5SR I.No.10

1300

/ Test

1304

Carrying out basic tests on Sand for chloride
and sulphate content.Spec.No.As directed by
Engineer in Charge.SSR 1.No.11 P.No.386

750

/ Test

3) Basic Test of Agpregates

Carrying out basic tests on Aggeregates for
Water absorption,specific gravity.Impact
value,crushing value. Spec No.As directed by
Engineer in Charge.SSR I.No.2 P.No.594

2430

/ Test

12250|
1

Carrying out basic tests on Aggeregates for
Sieve Analysis.Spec.No.As directed by
Engineer in Charge.SSR L No.3 P.No.594

650

/ Test

4) Basic Test of Concrete -

650
|

Carrying out basic tests on Concrete cubes
for compressive strength. Spec.No. As directed
by Engineer in Charge. SSR L.No.20

l

650

/ Test

650y

Carrying out basic tests on Concrete for Mix
design.Spec.No.As directed by Engineer in
Charge SSR 1.No.21 P_No.595.

12950

! Test

1295C

5) Basic Test of Bricks

Carrying out basic tests on Bricks for water
absorptio,Efflorescence, compressive
strength. Spec.No.As directed by Engineer in
Charge.SSR I No.14 P.Np.594.

—
|

2050

/ Test

]
2050

6) Basic Test of Ceramic Tiles/Vitrified

Carrying out basic tests on Vitrified Tiles for
water absorption, modulus of
rupture.Spec.No_As directed by Engineer in
Charge.SSR I.No.21 P.No.595.

1500

/ Test

1500,

7} Basic Test of Steel Anticorrosive Test

Carrying out basic tests on T.M.T.Steel (Anti
corrosive test) for Resistance to apptied
Voltage.( 30 Days Test ) ( Set of 2 Bars ) .
Spec. No. As directed by Engineer in
Charge.SSR I.No.72 P No.598.

10

2950

/ Test

|
29500)
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PROPOSAL FOR DEVELOPMENT OF VARALDEVi LAKE, AT VARALDEVI, BHIWANDI CITY
FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE —

MAHARASTRA.

Sub Work No.06 - Building

ABSTRACT

Carrying out basic tests on T.M.T.Steel (Anti
corrosive test) for thickness of
coating.Spec.No.As directed by Engineer in
Charge.SSR 1. No.73 P.No.598.

350

/ Test

350

Carrying out basic tests on T.M.T.Steel {Anti
corrosive tegt) for chemical

- |resistance.Spec No.As directed by Engineer
in Charge.SSR I.No.74 P .No.598.

2250

/ Test

2250

Carrying out basic tests on T.M.T.Steel (Anti
corrosive test) for hardness of
coating.Spec.No.As directed by Engineer in
Charge.SSR 1.No.75 P.No.598.

300

/ Test

300

Carrying out basic tests on T.M.T.Steel (Anti
corrosive test) for Salt spray test.Spec.No.As
directed by Engineer in Charge SSR I.No.76
P:No.598.

1400

/ Test

2800

8) Basic Test of Steel Bar Testing

Carrying out basic tests on T.M.T.Steel (Bar
testing above 16 mm) for Tensile strength,%
Elongation, Yield stress, Weight
/m,Bend/rebend test.proof test.Spec.No.As
directed by Engineer in Charge.SSR 1.No.78
P No.598.

100

1500

[ Test

150000

Carrying out basic tests on T.M.T.Steel (Bar
testing upto 16 mm) for Tensile strength %
Elongation, Yield stress, Weight
/m,Bend/rebend test.proof test. Spec.No. As

- |directed by Engineer in Charge. SSR 1. No.77
P.No.598.

100

1200

{ Test

120000

9) Basic Test of Concrete Paving Block

Carrying out basic tests on Conerete paving
block for Comp.strength, Water
absorption,Flexural test,Resistance to
wear.Spec.No.As directed by Engineer in
Charge SSR 1.No.26 P No.595.

50

/ Test

117500

10) Basic Test of Mortar

Carrying out basic tests on Mortar for
Comp.strength Spec.No_As directed by
Engineer in Charge. SSR 1.No.27 P.No.595.

650

{ Test

3250

11} Basic Test of Stone / Rubble

Carrying out basic tests on stone/rubble for
Crushing value/Comp.strength, water
absorption and specific gravity .Spec.No.As
directed by Engineer in Charge.SSR .No.28
P.No.595.

1900

/ Test

9500

12) Basic Test of Seil / Murum

BNCMC
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI, BHIWANDI CITY
FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL CORPORATION BHIWANDI, DIST. THANE — |
MAHARASTRA.

Sub Work No.06 - Building |

ABSTRACT

Carrying out basic tests on soil/Murum for I
field moisture content Sieve
Analysis,Spec.No.As directed by Engineer in

Charge.SSR L. No.29 P No.596. I

5 650]/ Test 3250

Carrying out basic tests on soil/Murum for
liquid limit and plastic limit .Spec.No.As I
directed by Engineer in Charge.SSR I.No.30
P No.596.

. |
1 1100|/ Test 1100l

13) Basic Test of Wood

Carrying out basic tests on wood for density |
and moisture content .Spec.No.As directed
by Engineer in Charge.SSR I.No.5% |
P.No.597.

1 1000}/ Test 1000,

14) Basic Test of Flush Door t
Carryiog out basic tests on flush door for :
knif test, adhesion test and end immersion |
test .Spec.No.As directed by Engineer in
Charge. S8R I.No.60 P.No.597. |

1 2550/ Test 25501

15} Basic Test of Aluminium Section }

Carrying out basic tests on aluminium |
section for thickness, mass per running meter
.Spec.No.As directed by Engineer in |
Charge.SSR I.No.64 P.No.597.

1 650|/ Test ) 650]
16} Basic Test of G.I. Pipes '

Carrying out basic tests on G.I.Pipes for wt. I
per running meter, dia.of pipe and wall '

thickness of pipe .Spec.No.As directed by :
Engineer in Charge. SSR. I.No.68 P.No.598. |

1 250/ Test . 250

Total Testing Charges (C) 4,83,650.00 |

BNCMC



559 7
> 2 7—, ' Ajay Thakur and Associates

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI,
BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL
CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA.

Sub Work No.06 - Building
Measurements
I.No. Description of Item No. Length | Breadth | Depth Quantity Unit
1 Clearing and grubbing road land including uprooting rank vegetation, grass, bushes, shrubs,

) 1 10.00 10.00 1.00 100.00
100.00 Sqm.
2 Excavation for foundation in earth, soil of all types, sand, gravel and soft murum, including
for Footing 11 2.40 2.10 1.50 83.16
83.16 Cum.
3 Excavation for foundation in earth, soil of all types, sand, gravel and soft murum, including
Footing 11 2.40 2.10 1.50 83.16
- ‘ 83.16 Cum.
4 Providing dry rubble stone soling 15 cm. to 20 cm. thick including hand packing and
Footing 11 2.40 2.10 0.23 12.75
For Plinth 12 4.23 0.30 0.23 3.50
16.25 Cum.
5 Providing and laying Cast in situ/Ready Mix cement concrete in M-10 of trap/ gra
Footing 11 1.80 1.50 0.15 4.45
For Plinth 12 4.23 0.3 0.15 2.28
6.73 Cum.
6 Filling in plinth and floors with contractors soil. Sand or murum materials in 15 cm. to 20 cm.
For Plinth 1 9.15 9.15 0.75 62.79
15% Extra For Pit And 0.15 62.79 1.00 1.00 9.41
) Compaction
72.20 Cum,
7 Providing and laying Cast in sitw/Ready Mix cement concrete M-25 of trap /
for Footing 12 1.50 1.20 0.38 8.20
Extra 15 % mis 0.15 8.20 1.00 1.00 1.23
Total Qty 9.43 Cum.
8 Providing and Jaying Cast in sitw/Ready Mix cement concrete M-25 of trap /
Upto GF Slab 11 0.23 0.30 6.60 5.00
Extra 15 % For Mis 0.15 5.00 1 1.00 0.75
GF Slab Level Qty 5.75 Cum.
9 Providing and laying Cast in situ/Ready Mix cement concrete in M-25 of trap/
All Quantities As Per Structural Engineer Statement 0.00
Plinth Beams 9 4.23 0.30 0.50 5.71
First Slab Level Beams 12 4.23 0.38 0.45 8.67
Lintel Beams 0.00
: 12 4.23 0.23 0.30 3.50
Mis 15 % 0.15 17.88 1.00 1.00 2.68
| total 20.56
10 Providing and laying Cast in situ/Ready Mix cement concrete
0.00
GF Slab 1 3.00 3.00 0.15 1.35
Mis 20 % 0.2 1.35 1.00 1.00 0.27
Total Qty At GF Level 1.62 Cum.

BNCMC
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI,
BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL
CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA.
Sub Work No.06 - Building
Measurements
[.No. Description of Item No. Length [ Breadth | Depth Quantity Unit
11  |Providing and laying Cast in situ/Ready Mixcement concrete M-25 of trap/ granite/
GF Level 0.00
7 0.02 1.00 1.50 0.24
Total Qty Up To GF Slab 0.24 Cum.
12 |Providing and laying Cast in situ/Ready Mix cement concrete M-25 of trap /
For Elevation 2 9.15 0.60 0.20 2.19
15 % Extra Miss 0.15 2.19 1.00 1.00 0.32
Total Qty SF Slab Level 2.51 Cum.
13 [Providing and laying Cast in situw/Ready Mix cement concrete in M-25 of trap/
Provision 1 10.00 0.23 1.00 2.30
2.30 Cum.
14  |Providing and fixing in position TMT FE -500 bar reinforcement of various diameters for
0.00
Upto First Slab 0.00
Footing 1 9.43 0.10 1.00 0.94
Column 1 5.75 0.12 1.00 0.69
Beam 1 20.56 0.13 1.00 2.67
Slab 1 1.62 0.11 1.00 0.17
Canopy 1 0.00 0.15 1.00 0.00
Pardi 1 2.30 0.12 1.00 0.27
Total Qty Upto First Slab 4.74 M.T.
15 Providing second class Burnt Brick masonry with conventional /Indian
Below Plinth Beam 1 36.00 0.30 0.60 6.48
At Steps 2 3.90 0.30 0.15 0.35
2 3.60 0.60 0.15 0.64
2 3.30 0.90 0.15 0.89
Flower Pot 2 4.23 0.15 0.60 0.76
Mis Extra 20 % 0.2 9.12 1.00 1.00 1.82
7 10.94 Cum.
16  |Providing second class Burnt Brick masonry in cement mortar 1:6 in superstructure including
230 mm Thk BBM At GF Level ' 0.00
At Toilet Block 2 1.80 0.23 3.60 2.98
2 2.45 0.23 3.60 4.05
2 2.28 0.23 3.60 3.77
2 2.45 0.23 3.60 4.05
2 0.75 0.23 2.10 0.72
Deduction -2 0.75 0.23 2.10 -0.72
cabin 2 4.23 0.23 3.60 7.00
2 3.65 0.23 3.60 6.04
Deduction

BNCMC
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| PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEV],
- BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL
CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA.

Sub Work No.06 - Building

Measurements
I.No. Description of Item No. Length | Breadth | Depth Quantity Unit
doorf -1 1.00 0.23 2.10 -0.48
wl -1.5 1.00 0.23 1.50 -0.51
' control room 2 9.15 0.23 3.60 15.15
2 4.23 0.23 3.60 7.00
Deduction - w -2 1.20 0.23 1.50 -0.82
dl -1 0.75 0.23 2.10 -0.36
wl -1 1.50 0.23 1.50 -0.51
- 0.00
Total Qty Upto First Slab 47.36 Cum.
17  |Providing second class Burnt Brick masonry with conventional /1. S. type bricks in cement
Half BBM At GF Level 0.00
At Toilet Block 1 2.45 1.00 3.60 8.82
Mis Extra 15 % 0.15 8.82 1.00 1.00 1.32
Total Qty Upto First Slab 10.14 Sgm.
18 |Providing internal cement plaster 20 mm. thick in two coats in cement mortar 1:4 without
Ceiling 1 4.23 1.00 3.69 36.75
1 4.23 1.00 3.65 15.43
1 -1.80 1.00 2.45 4.41
1 2.28 1.00 2.45 5.58
At Toilet Block 2 1.80 0.23 3.60 2.98
2 245 0.23 3.60 4.05
2 2.28 0.23 3.60 3.77
2 245 0.23 3.60 4.05
2 0.75 0.23 2.10 0.72
Deduction -2 0.75 0.23 2.10 -0.72
cabin 2 4.23 0.23 3.60 7.00
2 3.65 0.23 3.60 6.04
Deduction
door| -1 1.00 0.23 2.10 -0.48
wl -1.5 1.00 0.23 1.50 -0.51
control room 2 9.15 (.23 3.60 15.15
2 4.23 0.23 3.60 7.00
Deduction - w -2 1.20 0.23 1.50 -0.82
) dl -1 0.75 0.23 2.10 -0.36
wl -1 1.50 0.23 1.50 -0.51
0.00
Mis 20 % 0.2 36.75 1.00 1.00 7.35
Totel Oty For GF 116.88 Sqm.
19 [Providing and applying Two coats of wall care Putty of 2 mm. thickness for plastered surface
Same As Int Plaster GF 1 116.88 1.00 1.00 116.88
- 116.88 Sqm.

Total Qty For GF.

BNCMC
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI,
BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL

CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA.

Sub Work No.06 - Building

Measurements
I.No. Description of Item No. Length | Breadth | Depth Quantity Unit
20 Providing sand faced plaster externally in cement mortar using approved
At GEf 0.00
Back Side 1 9.15 1.00 4.20 38.43
-1 1.50 1.00 1.50 -2.25
-2 0.75 1.00 0.60 -0.90
Left Side 1 6.70 1.00 4.290 28.14
-1 1.50 1.00 1.50 -2.25
Right Side 1 9.15 1.00 4.20 38.43
-2 1.50 1.00 1.50 -4.50
Front Side 1 4.4¢6 1.00 3.60 16.05
-1 1.00 1.00 2.10 -2.10
Extra 20 % For Mis 0.2 109.05 1.00 1.00 21.81
Total Qty For GF 130.86 Sqm.
21  [Providing and applying priming coat over concrete/Masonry/Asbestos cement plastered
Same As GF Int 1 116.88 1.00 1.00 116.88
Same As Gf Ext | 130.86 1.00 1.00 130.86
Total GF Qty 247.74 Sqm.
22 |Providing and applying plastic emulsion paint of approved quality, colour and shade to old/
Same As GF Int 1 116.88 1.00 1.00 116.88
Same As GfExt 1 130.86 1.00 1.00 130.86
total 247.74 Sgqm.
23 |Providing, laying & fixing exterior grade fibrilling fibre reinforcement heavy duty designer
For Catwalk 4 9.15 3.00 1.00 109.80
Total Qty : 109.80 Sqm.
24 |Providing and laying vitrified matt finish decorative type tiles etc. complete for Flooring.
control room 1 - 4.23 1.00 8.69 36.75
cabin 1 4.23 1.00 3.65 15.43
Total Qty 52.18 Sqm.
25  |Providing and laying in position flooring of telephone black/ Amba White/ Cat bary brown/
Entrance foyer 1 3.00 3.00 1.00 5.00
Extra 20 % For Mis 0.2 5.00 1.00 1.00 1.80
9.000 Sqm.
26 |Providing and laying vitrified mirror / glossy finish decorative type tiles etc. complete for
Ground Floor 0.00
1 2.00 2.00 1.00 4.00
Total Qty GF 4.00 Sqm. |
27  |Providing and laying Antiskid Ceramic tiles of approved quality of size 30 cm. x 30 cm. and
Ground Floor
Toilet Blocks 1 1.80 1.00 2.40 4.32
i 2.28 1.00 245 5.58
Extra 20 % For Mis 0.2 4.32 1.00 1.00 0.86
Qty For GF 10.76 Sqm.
28  |Providing and laying ceramic tiles of approved quality 30 cm x 30 cm for dado and skirting

Ground Floor

0.00

BNCMC
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI,
BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL

CORPORATION BHIWANDI, DIST. THANE — MAHARASTRA.

Sub Work No.06 - Building

Measurements
[.No. Description of Itern No. Length | Breadth | Depth Quantity Unit
toilet 2 1.80 1.00 2.50 9.00
Ded -1 0.75 1.00 0.60 -0.45
-1 0.75 1.00 2.10 -1.57
2 2.45 1.00 2.50 12.25
toilet 2 2.28 1.00 2.50 11.40
Ded -1 0.75 1.00 0.60 -0.45
2 2.45 1.00 2.50 12.25
-1 0.75 1.00 2.10 -1.57
Extra 20 % mis 0.2 6.98 1.00 1.00 1.39
Qty For GF : 42.25 Sqm.
29  |Providing and fixing fibre glass reinforced polyster door shutter 35 mm thick as per IS 14856
Toilet Door 2 1.00 1.00 2.40 4.80
0 0.00 0.00 0.00 0.00
0 0.00 0.00 0.00 0.00
4.80 Sqm.
30 Providing and fixing solid core flush door shutter in single leaf 32
Doors 3 1.20 1.00 2.10 7.56
0 0.00 0.00 0.00 0.00
0 0.00 0.00 0.00 Cc.00
7.56 Sqm.
31 |Providing and fixing rolling shutter with 35 x 35 x 5 mm angle section fitted with sliding bolts
Rolling Shutter 0 0.00 1.00 0.00 0.00
-~ 0.00 Sqm.
32 |Providing and fixing collapsible steel gate in one/ two leaves with hot rolled vertical channels
Collapsible Gate 1 3.00 1.00 2.10 6.30
6.30 Sqm.
33 |Providing and fixing in position (as per 1868:1982) Aluminium sliding window of three tracks
Sliding Window 6 1.50 1.00 1.50 13.50
13.50 Sqm.
34 |Providing and laying telephone black/ Amba White/ Cadburybrown/ Ruby red/ Ocean Brown
For toilet Door Frame 4 8.40 1.00 0.30 10.08
0 0.00 0.00 0.00 0.00
Extra 10 % For Mis 0.1 10.08 1.00 1.00 1.00
11.08 Sqgm.
35  |Providing and fixing in position powder coated aluminium louvered windows/ ventilator of
Louvered Ventilators 2 0.75 1.00 0.60 0.90
0 0.00 0.00 0.00 0.00
0.90 Sqm.
36 [Provinding and fixing aluminium grill diamond mesh type DG-202 of 7.5 mm. thick including
Control Cabin 1 1.50 1.00 1.50 2.25
2.25 Sqm.
37 |Providing and fixing mild steel grill work for windows, ventilators etc. 20 kg./sq.m. painting

Windows I

6

| 150 |

1.00

[ 1.50

13.50

BNCMC -
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI,

BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL

CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA.

Sub Work No.06 - Building

Measurements
I.No. Description of Item No. Length [ Breadth | Depth Quantity Unit
Louvered Ventilators 2 0.75 1.00 0.60 0.90
0 0.00 0.00 0.00 0.00
) 14.40 Sqm.
38  IProviding and fixing machine cut machine polished 18 mm. to 20 mm. thick telephone black/
Risers/Ireads 6 3.60 0.15 1.00 3.24
Steps 4 3.60 0.30 1.00 4,32
4 22.00 0.15 1.00 13.20
Extra 20% For Mis 0.2 20.76 1.00 1.00 4.15
24.91 Sqm.
39  |Providing and Fixing mat finish stainless steel (of 302 grade) railing with top pipe of 50
SS Hand Rail 0.00
Ramp 3 2.40 1.00 1.00 7.20
Extra 20 % Mis 0.2 7.20 1.00 1.00 1.44
0 0.00 1.00 1.00 0.00
0 0.00 1.00 1.00 0.00
8.64 Rmt.
40 Providing cement based water proofing treatment to terraces (Indian water
At Terrace level 1 3.00 3.00 1.00 9.00
Extra 20 % For Mis 0.2 9.00 1.00 1.00 1.80
10.80 Sgm
41 |Providing and fixing false ceiling of 12 mm thick laminated boards with frame of M.S. angle
Ceiling 1 4.23 1.00 8.69 36.75
1 4.23 1.00 3.65 15.43
1 1.80 1.00 2.45 4.41
1 2.28 1.00 2.45 5.58
Extra 20% For Mis 0.2 62.17 1.00 1.00 12.43
74.60 Sqm.
42  |Providing and fabricating structural steel work in rolled sections, fixed with connecting plates
Steel Qty For (As per Structural Consultant) 0.00
Main Truss 4 9.15 1.00 1.00 36.60
Purlin 6 9.15 0.013 1.00 0.69
Extra 20 % For Mis 0.2 37.29 1.00 1.00 7.45
: 44.74 M.T.
43 |Providing and fixing valley gutter of 22 B.W.G. (0.8mm) plain galvanised iron sheets 90 cm
Valley Gutter 1 50.00 1.00 1.00 50.00
0 0.00 0.00 0.00 0.00
0 0.00 0.00 0.00 0.00
50.00 Rmt.
44  |Providing and preparing kitchen otta up to 75 cm width, made up from 30 mm thick and 75 cm
kitchen otta 1 2.40 1.20 1.00 2.88
0 0.00 0.00 0.00 0.00
2.88 Sqm.
45  (Providing and fixing in position, Single shuttered aluminium extruded powder coated openable

BNCMC




\%_

Ajay Thakur and Associates

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEVI,
BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL
CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA.

Sub Work No.06 - Building

Measurements
I.No. Description of Item No. Length | Breadth | Depth Quantity Unit
Aluminium Door 1 0.90 1.00 2.10 1.89
0 0.00 0.00 1.00 0.00
1.89 Sqm.
46 Providing and fixing in position, Double shuttered aluminium extruded
Aluminium Door 1 2.00 i.o00 2.10 4.20
0 0.00 0.00 0.00 0.00
4.20 Sqm.
47  |Providing and fixing acrylic plastic sheet panels 3.00 mm thick of approved quality in required
0 0.00 0.00 0.00 0.00
0 0.00 0.00 0.00 0.00
Extra 10 % For Mis 0 0.00 1.00 0.00 0.00
} 0.00 Sqm.
48  |Supply, fixing and installation of 4 mm thick Aluminium Composite Panel (ACP) of approved
Provision For Elevation 2 10.00 4.20 1.50 126.00
Purpose
20% Extra Elevation Pur] 0.2 126.00 1.00 1.00 25.20
- 151.20 Sqm.
49  |Providing and laying vitrified mirror / glossy finish decorative type tiles on a bed of 1:4
Qty For GF | | | o000 [ sSqm.
50  |Providing and laying in place 300mm x 300mm x 9.8mm vitrified tactile warning and
Provision 1 3.00 3.00 1.00 9.00
0 0.00 0.00 0.00 0.00
0 0.00 0.00 0.00 0.00
9.00 Sgm.
51  |Providing and laying Cast in sitw/ Ready Mix cement concrete M-15 of trap/ granite/ quartzite/
Parapet 2 3.00 0.23 0.15 0.20
20 % Extra Add 0.2 0.20 1.00 1.00 0.04
0.24 Cum.
52  |Providing and fixing M40 grade thick vibrated pull cast or similar type concrete frame with
Door Frames (1x2.4) 4 5.80 1.00 1.00 23.20
20 % Extra Add 0.2 23.20 1.00 1.00 4.64
27.84 Rmt.
53  |Providing and fixing 22 B.W.G. plain galvanised iron sheets on top of weather shed,
G I Sheet For Roof 1 10.00 24.30 1.00 243.00
1 10.00 24.30 1.00 243.00
0 0.00 0.00 0.00 0.00
20 % Extra Add 0.2 486.00 1.00 1.00 97.20
583.20 Rmt.

BNCMC
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PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE, AT VARALDEV],
BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL

CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA.

Additional Royalty Statement
Sub Work No.06 - Building

Differenciate Hand Broken Metal for MPM/BUSG/BBM/Plum/WBM GR-1

Estimated Royalty
with
Estimate em in bri Stal';dar Surcharg| Amount of
Item No. Quantity Unit |Material Quantity |e& Cess| Royalty
Consum (Rs./Cum
1 2 3 4 5 6 7 8 9
5 Provid 6.73 Cubic
ing Metre
and Sand 0.47 3.16 237.37 750.83
laying
6 Filling in 72.20 Cubic
plinth Metre | Murum | 1.0000 72.20 216.18 15608.20
with
contracto
7 M-25 0.43 Cubic
R.C.C. Sand 0.4250 56.10 237.37 13316.46
Footings
8 M-20 5.75 Cubic
for Metre
R.C.C. Sand 0.4250 2.44 237.37 580.07
Columns
9 M-25 20.56 Cubic
for Metrc‘
R.C.C. Sand 0.4250 8.74 21737 2074.14
beams
10 Provid 1.62 Cubic
ing Metre
and Sand 0.43 0.69 137.37 163.43
laying
11 M-25 for 0.24 Cubic
R.C.C. Metre
Waist Sand 0.4250 0.10 237.37 24.21
Slab and
12 M-25 2.51 Cubic
for Metre
R.C.C. Sand 0.4250 1.07 237.37 253.21
canopywi
13 M-25 2.30 Cubic
for Metre
R.C.C. Sand 0.4250 0.98 237.37 232.03
Pardiwith o
15 Provid 10.24 Cubic
ing Metre
second Sand 0.32 3.50 23737 830.98
class
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PROPOSAL FOR DEVELOPMENT OF VARALDEVILAKE, AT VARALDEV],

Additional Royalty Statement
Sub Work No.06 - Building

Differenciate Hand Broken Metal for MPM/BUSG/BBM/Plum/WBM GR-1

BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL
CORPORATION BHIWANDI, DIST. THANE — MAHARASTRA.

Estimated Royalty
with
Estimate . . Standar Surcharg] Amount of
Item No. [CT " bri Quantity Unit [Material d Quantity |e& Cess| Royalty
Consum - (Rs./Cum
ption )
16 Second 47.36 Cubic
class Metre
B.B. Sand | (.3200 15.16 237.37 3597.39
masonry
17 Half | 10.14 Square
Brick Metre
Masonry Sand | 0.0340 0.34 237.37 81.84
in
18 Internal 116.88 Square
cement Metre
plaster Sand | 0.0250 2.92 237.37 693.60
20 mm.
20 Provid 130.8¢ Square
ing Metre
sand Sand 0.03 4.32 23737 | 1025.05
faced
23 Exterior 109.80 Square
grade Metre
Fibre Sand | 0.0170 1.87 237.37 £43.07
Reinforc
24 Vitrified 52.18 Square
Tiles - Metre _
with Sand |.0.0170 0.89 237.37 210.56
Matt
25 Grannite .00 Square
for Metre
Flooring. ‘ Sand | 0.0220 0.20 237.37 47.00
_ 26 Vitrified 4.00 Square
Tiles Metre _
with Sand | 0.0170 0.07 237.37 16.14
Mirror /
27 Antiskid 10.76 Square
Ceramic Metre
tiles of Sand | 0.0170 0.18 237.37 43.42
size 30
28 Ceramic 42.25 Square
Tiles 30 Metre
cm x 30 Sand 0.0200 0.85 237.37 200.58
cm for '
34 Granite 11.08 Square
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PROPOSAL FOR DEVELOPMENT OF VARALDEVILAKE, AT VARALDEV],

Additional Royalty Statement
Sub Work No.06 - Building

Differenciate Hand Broken Metal for MPM/BUSG/BBM/Plum/WBM GR-I

BHIWANDI CITY FOR BHIWANDI-NIZAMPUR CITY MUNICIPAL
CORPORATION BHIWANDI, DIST. THANE - MAHARASTRA.

Estimated Royalty
with
Estimate . . Standar Surcharg] Amount of
Item No. [¢™ " bri Quantity Unit |Material d Quantity |e& Cess§ Raoyalty
Consum (Rs./Cum
ption )
stone of Metre
18 t0 20 Sand | 0.0200 0.22 237.37 52.60
mm thick
38 Grannite 2491 Square
for Steps. Metre
Sand | 0.0200 0.50 237.37 118.26
40 Provid 10.80 Square
ing Metre
cement Sand 0.07 0.76 23737 179.45
based
44 Kitchen 2.88 Square
Otta Metre
with One Sand | 0.0300 0.09 237.37 20.51
Side
50 Vitrified 9.00 Square
Tiles Metre
with Sand | 0.0170 | ©.15 237.37 36.32
Mirror /
31 M-15 0.24 Cubic
for Metre
coping to Sand | 0.4400 0.11 237.37 25.07
plinth or
Total] 1226.17 40624.41
Say Rs.40624.00
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ARCHITECT |URBAN DESIGNER |INTERIOR DESIGNER
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PROPOSAL FOR DEVELOPM-ENT OF VARALDEVI LAKE AT BHIWANDI DIST THANE -
MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THANE — MAHARASTRA.

¥ Sub Work No-7

Aerator / Fountain
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ESTIMATE FOR AERATOR

Proposed Estimate for Floating Aerator System for water aeration to sustain fish and to avoid anaerobie state of lake, Electronic
survellance System , Street light and required Electrical Work for Varaladevi Lake

Sr. CSR e Estimate .
No. Qty Item No Description of Item d Rate Unit Amount

Supplying and Erection of Floating Aerator System for
cleaning of water by process of aeration and to avoid
anaerobic state of lake . . High-tech thermal plastic
pumping chambers non breakable are staged to allow for
easy interchange, Rugged low visibility closed cell foam
filled float includes handles and protective pocket for
lights and nozzle, Electrical quick disconnect is part of the
upper plate to prevent damage, Provided Pump to be
Non linstalled with Floating Aerator , with anchor fastner 55
DSR  |Rob wire of required length till the depth of lake to be
provided along, Provided water proof copper wire that
has be layed on bottom of lake with provided concrete
Block be placed above wire to run from bottom of Lake,
Pipe of Required Length to be Provided along with
Aerator. Sunburst Pattern floating Fountain System,
Height 3.3 Mtr & Dia9.1 IP68 LightMtr All matearial
used must be Non Corrossive with test and trial and
warranty of 3 years .

763216 | Nos 5342512

Supplying and Erection of Floating Aerator System for
cleaning of water by process of aeration and to avoid
anaerobic state of lake . . High-tech thermal plastic
pumping chambers non breakable are staged to allow for
easy interchange, Rugged low visibility closed cell foam
filled float includes handles and protective pocket for
lights and nozzle, Electrical quick disconnect is part of
the upper plate to prevent damage, Provided Pump to be
Non |installed with Floating Aerator , with anchor fastner §3
DSR  Rob wire of required length till the depth of lake to be
provided along, Provided water proof copper wire that
has be layed on bottom of lake with provided concrete
Block be placed above wire to run from bottom of Lake,
Pipe of Required Length to be Provided along with
Acrator. Gemini Pattern floating Fountain System, Height
3.3 Mitr & Dia 6.1 Mitr IP68 Light All matearial used must
be Non Corrossive with test and trial and warranty of 3
Vears .

646300 | Nos | 4524100




(et 24 1D

DN

Non
DSR

Supplying and Erection of Floating Aerator System for
cleaning of water by process of aeration and to avoid
anaerobic state of lake . . High-tech thermal plastic
pumping chambers non breakable are staged to allow for
easy interchange, Rugged low visibility closed cell foam
filled float includes handles and protective pocket for
lights and nozzle, Electrical quick disconnect is part of
the upper plate to prevent damage, Provided Pump te be
installed with Floating Aerator , with anchor fastner 55
Rob wire of required length till the depth of lake to be
provided aleng, Provided water proof copper wire that
has be layed on bottom of lake with provided concrete
Block be placed above wire to run from bottom of Lake,
Pipe of Required Length to be Provided along with
Aerator. Starjet Pattern floating

Fountain System, Height 3.3 Mtr & Dia 6.1 Mtr IP68
Light All matearial used must be Non Corrossive with test
and trial and warranty of 3 years .

584562

Nos

4091934

20

12.2.6

Supplying and erecting minimum Three & above star
rated submersible pump set of 3.75 KW/5 HP with 415 V,
50 c/s AC supply suitable for 150 mm dia. borewell
suitable for 210 to 860 LPM discharge at 38 to 13 m head
& discharge & delivery Pipe of Size-65mm diameter with
a necessary H type clamps as per specification No. WP-
SMP

35319

Nos

706380

20

12.4.17

Supplying & erecting automatic control panel for 3 Phase
, 415 voli, A.C, Submersible/centrifugal pump set up to
7.5 HP consisting of DOL starter having relay range 9-14
AMP,5.P.P., Combined ammeter/ voltmeter, phase
indicating lamp enclosed in CRCA powder coated
Vibration proof enclosure with IP 54 protection. Control
Panel should offer single phasing, phase reversal, phase
imbalance etc

6063

Nos

121260

1200

12.4.9

Supplying & erecting flat flexible 3 core 4 sq.mm PVC
sheathed submersible type copper cable suitably clamped
at fixed intervals with column pipe assembly complete.

192

Mitrs

230400




ST~

Providing and laying Cast in situ/Ready Mix cement
concrete M-40 of trap / granite/quartzite/ gneiss metal for
R.C.C. work in foundations like raft, strip foundations,
grillage and footings of R.C.C. columns and steel
stanchions etc. columns as per detailed designs and
drawing or as directed including steel centering,
formwork, cover blocks, laying/pumping, compaction

7 1648 259 (finishing the formed surfaces with cement mortar 1:3 of
sufficient minimum thickness to give a smooth and even
surface or roughening if special finish is to be provided
and curing etc. complete. (Excluding reinforcement and
structural steel).with fully automatic micro processor
based PLC with SCADA enabled reversible Drum Type
mixer/ concrete Batch mix plant (Pan mixer) etc.
complete. With fine aggregate (Crushed sand VSI Grade)

8113

Cu Mitr

52572.24

Total

15069158

Arithmetically Checked

574
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Sub Work No- 8

Pathways Light
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ESTIMATE PATHWAY LIGHT

Proposed Estimate for Floating Acrator System for water acration to sustain fish and to avoid anaerobic state of
lake, Electronic survellance System , Street light and required Electrical Work for Varaladevi Lake

Sr. CSR Estimated
| Qty | Item Description of Item Unit| Amount
No. No Rate

Supplying and erecting PVC insulated PVC round sheathed 1.5 sq.mm
1 (900 ] 1-3-14 ((30 no. x 0.25 mm dia.) 3 core flexible multi stranded copper Industrial 61 m 54900
cable for voltage grade up to 1.1 kV(1-3-14)

Supplying and erecting integrated LED street light fitting 60W P65 &
TK08 class having single piece pressure die-cast aluminium housing,
having system lumens output of Min. 6600 Lumens, min. efficacy of
2 | 150 | 2-4-5 |110 lumen/W, CRI>70, CCT upto 6500K, THD<10%, p.f. >0.95, 4970  |each| 745500
operating range of 140-270V, inbuilt surge protection of 10 kV, Life
class of 50,000 Hrs. at L70B50, including driver complete with 3 Years
warranty as per specification No FG-ODF/FLS2.(2-4-5)

Supplying and erecting three phase, 415V, street light control panel up to
the max Ioad of 6kW, TPN MCB 40A, powder coated CRCA. 14 SWG
sheet, outdoor type, having IP54,JK 10 protection, suitable rating
contactor, 24 hrs. astronomical time switch with minimum 5 years
battery back up, auto/manual selector switch, ON/OFF push buttons,
indicator lamps, control wiring, metering device, cte. for automatic
operation, with overcurrent, short circuit, earth fault protection on
provided iron frame / CC foundation.(5-2-3)

3| 8 | 525 22739 |each| 181912

Supplying, erecting and marking SPMCB 0.5A to 5A, C-series with
4 | 150 ] 5-3-1 |rated short - circuit breaking capacity (Icn) 10kA in provided 250 |each| 37500
distribution board as per specification no. SW-SWR/MCB(5-3-1)

Supplying, erecting & terminating XI.PE insulated, galvanised steel

formed wire armoured (strip) cable 1100 V, 4 core 4 sq. mm. aluminium
conductor complete erected with glands & lugs, on wall/ trusses/pole or
laid in provided trench/ pipe as per specification no. CB-LT/AL(7-1-26)

5 13300} 7.126 12825 | m | 423225

Supplying, erecting & terminating FR XLPE insulated, galvanised steel
formed wire armoured (strip) cable 1100 V, 4 core 16 sq. mm. aluminium
conductor complete erected with glands & lugs, on wall/ trusses/pole or
laid in provided trench/ pipe as per specification no. CB-LT/AL

6 | 3601 7.1.29 20045 | m 72162

Supplying, erecting & terminating FR XLPE insulated, galvanised steel
formed wire armoured (strip) cable 1100 V, 4 core 25 sq. mm. aluminium
conductor complete erected with glands & lugs, on wall/ trusses/pole or
laid in provided trench/ pipe as per specification no. CB-LT/AL

7 | 240 7.1.30 214.7 m 51528

Supplying and laying (including excavation) of suitable width & depth
up to 90 ¢m) 50 mm outside dia. double wall corrugated pipes
(DWC) of HDPE for enclosing cable below ground/road surface, to
required depth complete.(7-6-9)

8 |2970( 7-6-9 210 m 623700

Providing and erecting 6 m high (clear height) galvanised octagonal pole
9 | 150 | 8-2-12 |with foundation bolts having bottom of 130 mm A/F, top 70 mm A/F on 15067 |each| 2260050
provided foundation as per specification no. OH-PL/OPL(8-2-12)

Providing and erecting galvanised 1(00mm single arm sword type
10| 6 | 8-2-21 |bracket with FRP dome and ball as per specification no. OH-PL/PBKT(8{ 2718 [each| 16308
2-21)




11

8-2-22

Providing and erecting galvanised 1000mm double arm sword type
bracket with FRP dome and ball as per specification no. OH-PL/PBKT(8+
2-22)

4468

each

17872

12

9-1-3

Providing earthing with galvanized iron earth plate size 60 x 60 x 0.6 cm
with funnel with a wire mesh for watering and brick masonry block C.1.
cover complete with all materials, testing & recording the results as per
specification no. EA-EP(9-1-3)

6055

each

6055

13

150

Providing pipe type earthing with 40mm. dia. G.I. pipe or 20 mm dia.
G.I. Rod complete with all materials testing and recording the results as
per specification no. EA-EP(9-1-4)

1500

each

225000

14

225

9-2-3

Supplying and erecting GI strip of high purity required size used for
earthing on wall and/or any other purpose with necessary GI. clamps
fixed on wall painted with bituminous paint with joints required. As per
specification no EA-EP.(9-2-3)

222

ke

49950

15

150

16-3-9

Making M- 20 grade reinforced cemnent concrete foundation by
considering the safc soil bearing capacity at site as 10 T/sq.m at 1.5 m
depth including supply of steel, concrete, excavation and fixing provided
nut bolts with the help of template, duly plastered as per design complete
(for 6m to 8m high octagonal /conical GI pole).{16-3-9)

3684

each

552600

16

10

Non
DSR

Providing Liasoning for Energy Meter with Meter upto 20 Kw Load with
Solar Net Metering dulty approved and installed as per instruction

engineer incharge etc complete

90000

JTob

900000

Total

6218262

Arithmetically Checked
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MAHARASHTRA FOR BNCMC, BHIWANDI
DIST. THANE - MAHARASTRA.

- “# Sub Work No-9

CCTv
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ESTIMATEFORCCTV

Proposed Estimate for Floating Acrator System for water acration to sustain fish and to avoid anaerobic state of
lake, Electronic survellance System , Strect light and required Electrical Work for Varaladevi Lake

Sr.

Qty

CSR
Item No

Description of Item

Rate

Unit

Amount

35

8212

Providing and erecting 6 m high (clear height) galvanised octagonal
pole with foundation boits having bottom of 130 mm A/F, top 70 mm
A/F on provided foundation as per specification no. OH-PL/OPL(8-2-
12)

15067

Each

527345

35

16.3.9

Making M- 20 grade reinforced cement concrete foundation by
considering the safe soil bearing capacity at site as 10 T/sqm at [.5m
depth including supply of steel, concrete, excavation and fixing
provided nut bolts with the help of template, duly plastered as per
design complete (for 6m to 8m high octagonal /conical GI pole).(16-3-
9)

3684

Each

128940

35

9.14

Providing pipe type earthing with 40mm. dia. G.I. pipe or 20 mm dia.
G.I. Rod complete with all materials testing and recording the results as
per specification no. EA-EP(9-1-4)

1500

Each

52500

64

Non CSR

Supplying,Erecting, Testing & Commissioning 5 MP Full IP Bullet
Camera Complete. Camera Sensor 1/2.7", 5.0 megapixel, progressive
scan, CMOSLens 4.0mm@F2.0DORI Distance 60 Meter DetectShutter
Auto/Manual, 1~ 1/100000s Colour: 0.01Lux (F2.0, AGC
ON)Minimum [lumination OLux with IR onDigital noise reduction
2D/3D DNRDay/Night IR-cut filter with auto switch (ICR)S/N
=>52dBIR Range Upto 30m (981t) IR rangeWavelength 850nmIR
On/Off Control Auto/ManualDefog Digital DefogWDR DWDRVideo
Video Compression Ultra 265, H.263, H.264, MIPEGH.264 code
profile Baseline profile, Main ProfileFrame Rate Main Stream: SMP
(2592*1944), Min 25fps; Sub Stream: 720P (1280x720), Max
20fpsVideo Bit Rate 128 Kbps-~16 MbpsOSD Up to 4 OSDsPrivacy
Mask Up to 4 areasROI Up to 2 arcasMotion Detection Up to 4
areasImage White Balance Auto/Outdoor/Fine Tune/Sodium
Lamp/Locked/Auto2Digital noise reduction 2D/3D DNRSmart IR
SupportFlip Normal/Vertical/Horizontal/180°Dewarping NAHLC
SupportedBLC SupportedNetwork Protocols IPv4, IGMP, ICMP, ARP,
TCP, UDP, DHCF, RTP, RTSP, RTCP, DNS, DDNS, NTP, FTP, UPnP,
HTTE, HITPS, SMTP, SSL, QoSInterface 10/100M Base-TX
EthemetCompatible Integration ONVIF (Profile S, Profile T),
APICertifications Certifications CE: EN 60950-1/UL: UL60830-1/FCC:
FCC Part 15 (Rates are as per Sanct.Lt.No.881 dt.27.06.2022)

10181

Each

651584

35

Non CSR

Providing Camera Mounting in Hot Dip GI With all accessorics on
Porivided Pole

2700

Each

94500

35

Non CSR.

Providing MS Powder Coated Junction box on pole with space for NVR
» 1 KVA UPS, Battery, Power Syppy , PoE Switch etc Complete

50000

Each

3150000

35

Non CSR

Supplying, erecting, testing and commissioning of single phase input &
1 phase output 1 kVA capacity online pure sine wave UPS, with backup
time of 2hrs. PWM & IGBT based, with 0.8 to unity output pf complete
with all protections as per specification no. AP-UPS

26577

Each

930195

35

1.11.1

Supplying, fixing, and configuring 8-ports 1 G unmanaged gigabit POE
swilch erected in provided rack complete

17973

Each

629055

1.11.4

Supplying, fixing, and configuring 24 ports with 4 (SFP+) port,
cthernet managed switch with web view/CLI, 6KV surge protection on
ethernet port and console port for management in provided rack as per
specification no. WG-NWC/GBS(1-11-4)

40653

Each

121959

10

1000

1.10.7

Supplying and installing cat-6 armoured cable with ECCS tape suitable
for

networking as per specification No. WG-COC/NC

124

124000




11

500

1.3.6

Supplying and erecting mains with 3x2.5 sq.mm FRLSH copper PVC
insulated wire laid in provided conduit/trunking/inside pole/Bus bars or
any

other places as per specification No: WG-MA/BW

93

Mirs

46500

12

1200

7.1.5

Supplying, erecting & terminating FR XLPE insulated, galvanised steel

formed wire armoured (strip) cable 1100 V, 2 core 6 5q. mm. aluminium
conductor complete erected with glands & lugs, on wall/ trusses/pole or

laid in provided trench/ pipe as per specification no. CB-LT/AL

127

Mtrs

152400

13

100

12.4.10

Supplying & erecting flat flexible 3 core 6 sq.mm PVC sheathed
submersible type copper cable suitably clamped at fixed intervals with
column pipe assembly complete

268

26800

14

4000

1.10.12

Supplying and erecting LSZH armowred multimode optical fibre cable
with 24 fibres, core dia 50/125 um (OM3), suitable up to 10 GBPS
ethernet distance at 850 nm of wavelength, on wall/ceiling or laid in
provided pipe/trench as per specification No. WG-COC/OFC

478

Mirs

1912000

15

224

Supplying and erecting HMS PVC conduit FRLS grade 25 mm dia.
with necessary accessories in wall/floor with chiselling appropriately as
per specification No: WG-MA/CC.

127

Mitr

25448

16

448

1-1-10

Supplying and laying HMS PVC conduit FRLS grade 25 mm dia with
necessary accessories in RCC work/false ceiling/false flooring as per
specification No. WG-MA/CC.

117

Mtr

52416

17

30

1-2-1

Supplying and erecting 20mm dia. corrugated flexible polypropylene
conduit

16

Mitr

480

18

20

1-2-2

Supplying and erecting 25 mm dia. corrugated flexible polypropylene
conduit

21

Mitr

420

19

1-8-23

Supplying and erecting 10m HDOMI cord low voltage grade minimum
4k comgpliant to be laid in provided conduits with male/female 19 pin
HDMI connectors complete..

4235

Each

21175

20

1344

1-10-1

Supplying and installing cat-6 cable suitable for networking as per
specification no. WG-COC/NC

53

Mitr

71232

21

12000

1-10-10

Supplying and installing armoured single mode optical fibre cable 12
fiber, '

core dia 50/125um. (051/082) 10/40 GBPS speed in provided
underground

HDPE pipe complete

112

Mitrs

1344000

22

1-11-4

Supplying, fixing, and configuring 24 ports with 4 (SFP+) port,
ethemmet managed switch with web view/CLI, 6KV surge protection on
ethernet port and console port for management in provided rack as per
specification no. WG-NWC/GBS(1-11-4)

40633

each

162612

23

28

1-12-1

Supplying, installing and testing UTP connector (RJ-45) as per
specification No. WG-NAS/UTPC.

79

Each

2212

24

1-12-15

Supplying and fixing POE adaptor to provide DC supply to ethemet
devices as per specification No. WG-NAS/PEA

5025

Each

20100

25

1-12-18

Supplying and fixing 9U wall mount rack (Dimension-DxWxH —
500x600x500 mm) as per specification No. WG-NAS/RAK

9066

Each

36264

26

3-7-2

Supplying, installing, testing and commissioning of 2kVA capacity
online pure sine wave, with backup time of 03 hrs. PWM & IGBT based
UPS with 0.8 to unity output pf, single phase input & 1 phase output
complete with all protections as per specification no. AP-UPS(3-7-2)

48983

Each

48983

27

35

3-8-12

Supplying and erecting 12V/100Ah SMF battery with battery terminal
wire, duly charged with 24 months warranty complete.(3-8-12)

10885

Each

380975

580
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Dy

28

Non CSR

Supplying, erecii; Lesting & Commissioning Camera NVR 32
Channel System Specifications :32¢h with 4K Real-time Live Preview
Max 32Q Mbps incoming bandwidth with H.265 Compression,”
Deco.d.ilngsupport upto 4 x 4K@30, 8 x 4MP@20 ON VIF Versien 2.4
conformance °VCA Search and Smart Search for

Playback Support 8 SATA HDD up te 64TB with RAID Configuration,
2 USB 2.0,1 USB. (Rates are sanctioned by SE NREC nanded vide
letter no. 518/2022 dated 05/04/2022)

29000

Each

58000

29

16

Non CSR

Supplying and Installation Testing & Commissioning of Surveillance
Internal HDD (Hard Disk Drive) Internal HDD Supply ,Installation
Testing and Commissioning for Surveillance HDD Recording Capacity
8TB. (Rates are as per Sanct.Estt.No:-2596 / 2021-22
/Dated:-02.08.21)

19600

Each

313600

30

Non CSR

Supplying, erecting, Commissioning & Testing Screen (108 Cm) /40
Inch pecifications General o Screen Size : 108 ¢m (43) « Screen Type :
LED = HD Technology & Resolution : Full HD TV , 1920 x 1080 -
HDMI : 3, USB : 1 » Launch Year : 2018 onnectivity Features : HDMI,
2 Side : USB o 1 Side Video Features « Contrast Ratio : Mega Contrast
{Static) » Picture Engine : Hyper real » View Angle : 178 Degree » Panel
Type : A+, Digital Noise Filter : Yes « LED Display Type : Direct «
Aspect Ratio 16:09 » Refresh Rate o 60 Hz ¢« Other Video Features o
PMI 300: Clarity, Color, Contrast, Active Noise Reduction, Dynamic -
Color Enhancer o Picture Mode: 8 Modes (Vivid, Standard, APS,
Cinema, Cricket, Game, Expert1, Expert2) o Picture: JPEG, Digital
Noise Reduction, Movies Support in USB Mode, MPEG H.264
Decoder o Response Time: 6.5 ms, Still Image, Wide Color Enhancer
{Plus), Film Mode, Cricket mode Audio Features « Number of Speakers
: 2 « Speaker Type: Down Firing with Bass Reflex - Sound Technology
: Dolby Digital Plus + Speaker Output RMS : 20 W Warranty »
Warranty Summary : 1 Year Comprehensive and 1 Year Additional on
Pancl.(Rates are as per Sanct.Estt.No:-2596 / 2021-22 /Dated:-
02.08.21)

39000

Each

39000

Total

11127695

Arithmetically Checked
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Sub Work No- 10

Solar System
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ESTIMATAE FOR SOLAR

Proposed Estimate for Floating Aerator System for water aeration to sustain fish and to aveid anaerobic state of
lake, Electronic survellance System , Street light and required Electrical Work for Yaraladevi Lake

Sr.
No.

Qty

CSR Item
No

Ttem of work

Rate

Unit

Amount

260

1-2-3

Supplying and erecting HMS PVC conduit FRLS grade 20 mm dia.
with PVC accessories on wall/ ceiling as per specification No: WG-
MA/CON(1-2-3)

82

21320

268

1-3-5

Supplying and erecting mains with 2x10 sq.mm FRLSH copper PVC
insulated wire laid in provided conduit/trunking/inside pole/Bus bars
or any other places as per specification No: WG-MA/BW(1-3-5)

232

62176

10

4-5-4

Supplying, installing, testing and commissioning of 15 kWp ON-
GRID Solar PV System / Plant consisting Solar PV Poly Crystalline
Panel (335 Wp X 45 Nos.) and Solar ON-GRID Inverter of similar
capacity (THD<3%) with interconnecting wires / cables up to solar
ON GRID inverter, proper base plate, canopy box to house Inverter
and necessary accessories i.e. ACDB/ DCDB , MCB etc. wiring up to
solar Inverter in casing and capping, display board, sign board, two
distinct earthing, lighining arrester, liaisoning charges, remote
monitoring system with maintaining card/chip for 5 years including
net charges for RMS Systern, complete up to net meter installation
and export to the grid with 5 year ON-SITE warranty and fully
comprehensive maintenance contract as per Specification no. ESD-
RT-ONG(4-3-4)

782473

each

7824730

10

5-1-17

Supplying and erecting switch disconnector fuse (SDF) switch 415V
up to 63A, open execution, four pole AC23 A rated with terminal
shrouds on both sides and phase barriers along with telescopic shaft
for depth adjustments and door interlock and padlock complying to
IS/IEC 60947-3 Part-1/3 HRC - DIN type fuse, insulation voltage
1000 V for enclosing in panel with rotary handle for ON/ OFF -
opetration (without HRC fuse)(5-1-17)

2757

each

27570

10

5-5-1

Providing and erecting 3 Pole MCCB, 415 V, 100A, rated short-
circuit breaking capacity 25 kA (Ics=100% of Tcu), adjustable thermal
{overload) setting and fixed magnetic setting with provided Ieads,
provision for installation of shunt/UV/trip alarm contact. MCCB
with phase barriers on both sides, insulation withstand capacity 800V,
no line-load bias in provided enclosure/panel as per specification no.
SW-SWR/MCCB(5-5-1)

5309

each

53090




584

80

5-10-26

Supplying and erecting porcelain/epoxy bus bar support complete
erected in provided M.S. box for 100A(5-10-26)

69

each

5520

5000

6-1-19

Supplying and erecting iron work, sheet metal work consisting of
CRCA sheets, wvarious sections of iron, plates, chequered plates,
1ods, bars, MS pipes, etc. for panel board or any other purpose
with bending, cutting, drilling and welding complete erected at the
position with necessary materials duly painted with one coat of red
oxide and two coats of enamel paint to maich the switchgears or as
per directions by the authority.(6-1-19} '

186

kg

930000

6-3-3

Supplying and erecting static energy meter with 3 x 240V 50 Hz. AC
supply 10 to 60 A, IS] mark, accuracy class 1.0 with backlit L.CD
display, (Measuring and display Trivector, V, I, kW, PF, Hz, Last
month history of kWh and MD in kW) with special features like
TOD, Tamper logging, Optical Communication Port & Display in
absence of Power & with transparent hinge type box complete
erected on polished teak wood board duly wired with required
size of weather proof PVC wires duly tested by electric supply
company.(6-3-3)

7797

each

31188

6-3-13

Supplying and erecting three phase 10 to 60 A net meter DLMS
compliance of accuracy class 1.0, 3 x 240V, 50 Hz, with backlit
LCD display, optical port and RJ 232 port {measures import kWh,
kVAh, export kWh, kVAh, Net kWh, kVAh, V, I, kW, 6 months
history of energy} with wiring connections and mounting hardware
on provided panels complete with calibration certificate from
manufacturer.(6-3-13)

11225

each

44900

10

6-6-6

Supplying, installtion & marking of surge arrestor/ surge protection
device at the sub main distribution board after the incoming breaker
of type 2 tested for Imax 40 kA for three phase and neutral with
compliance to IEC 61643-11 as per specification no. CP-SPD{6-6-6)

8275

each

33100

11

20

9-1-1

Providing earthing with galvanized iron earth plate size 60 x 60 x 0.6
cm complete with all materials, testing & recording the results as per
specification no. EA-EP(9-1-1)

4714

each

94280

12

10

9-1-2

Providing earthing with copper earth plate size 30 x 30 x 0.315 cm
complete with all materials, testing & recording the results as per
specification no. EA-EP(9-1-2)

6486

each

64360

13

440

9-2-1

Supplying and erecting aluminium strip of high purity required sizes
used for earthing on wall and/or any other purpose with necessary
aluminium clamps fixed on wall painted with bituminous paint with
joints required as per specification no EA-EP.(9-2-1)

407

kg

179080




585

$ES

14

S0

9-2-3

Supplying and erecting Gl strip of high purity required size used for
earthing on wall and/or any other purpose with necessary GI clamps
fixed on wall painted with bituminous paint with joints required. As
per specification no EA-EP.(9-2-3)

222

kg

19980

15

20

9-3-1

Supplying and erecting conventional spike type air tenmination
suitable to carry lightning stroke made up of heavy gauge 40 mm dia
copper pipe of standard length with 5 Nos. copper spikes fixed on
copper ball as air terminals duly threaded in copper pipe erected on
provided foundation complete {9-3-1)

6079

each

121580

16

13

16-3-7

Making cement concrete foundation in 1:3:6 cement concrete, (20
to 25) mm. stone metal duly plastered with necessary curing for
complete. (pole muffing or any other purpose).(16-3-7)

3435

cum

44655

Total

9558029




S5t EXIHIBIT-L

PROPOSAL FOR DEVELOPMENT OF VARALDEVI LAKE AT
BHTWAND! DIST THANE - MAHARASHTRA FOR BNCMC,

BHIWANDI

cost of testing charges

Name of the Project : DIST. THAME _ TRA.
Name of the Owner : BNCMC
GRAND SUMMARY
1 Pathways : 21488102.75
2 Water inlet system : 2502018.00
3 Storm water drain : 68789140.00
4 Desilting & Pitching work 223851200.00
8 Compound wall work : 68076680.00
6 Control centre B7596400.00
7 Aerator / fountain 165069158.24
8 Pathway light : 6320589.00
] ° CCTV : 7546031.00
10 Solar system :

9558029.00

T

4,38,635.00

cost of royalty charges

R il

i)

it B

i DR A

Add @ 18% GST charges OnB | ;

3,19,247.02

7,92,35,931.60

: g “c’?‘ e MR e
0 .
Add @ 1% MGP scrutiny Fees on B . | 44,01,996.20
Add @ 1.00 % Labour Insurance on
Al 4384417.38
52,82,31,965.19
Say ¥ 52,98,21,000.00

{ Rupees Fifty Two crore Ninty Five lac Twenty One thousand only)

—_—

103

586
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: Bhiwandi,Maharashtra,india #

Dhamankar Naka Mans ar Road, Kamat Ghar,
Bhiwandi, Maharashira 421302, India

Lat 19.284202, Long 73.058423

09/1 25 12:23 PM GMT +05:3

ote : Captured by GPS Map

Bl orstapcamers
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Bhiwandi,Maharashtra,India ¥
Dhamankar Naka Mansarovar Road, Kamat Ghar,
Bhiwandi, Maharashtra 421302, India
Lat 19.284308, Long 73.058249
09/15/2025 12:33 PM GMT+05:30

2 Bhiwandi, Maharashtra,lndia ™

Dhama Naka Mansarovar Road, Kamat Ghar,
Bhiwandi, Maharashtra 421302, India :

« Lat 19.283789, Long 73.058927

09/15/2025 12:31 PM GMT+05




Bt
(7 U o i B, Terrgh wRtoR, F 3,
Phoses : 02522 — 255314,/ 255315.
 Email : biemewsd@gmail.com

gy g/ U RS /034
ﬁ-—na: 2 10€Rory
u’f‘a.,

Tk - §Raf 7. 2o (R2CUuEE), R30/ow/R07%

W - o fyur, fa fr o e, fad,

5






s R 602

o T A e T o, Feedhwaeaok, o gt

Phones : 02522 — 255314 /255315.
Email : bnemewsd@gmail.com

o3 fatrraa g fa QUB Y Rey
oo R 1 €. /3034

Ht : §-Prfet 7. g0 (WreuuER), f30/ou/30%y

R W BT /Y 2034-3E FHAT GRS TG AeASHATE 3% WHET Jiagst 7 et

T.%,3%, 3¢/ T T v s s,

e - e farere, . P, 1. T, frd

S O






BEFORE THE NATIONAL GREEN TRIBUNAL °
SITTING AT PUNE
ORIGINAL APPLICATION NO. 293 OF2025

Dr. Sncha Donde & Anr ....Applicants
Vs.

Bhiwandi Nizampur Municipal

Corporation & Ors ....Respondents

AFFIDAVIT - IN - REPLY

Manish S. Kelkar
Advocate for Respondent No.1.
212A - 213A, Commerce
House, 140, Nagindas Master Road,

Fort, Mumbeai - 400001.

Mobile no. 9545036036
Email- adv.manishkeﬂcar@gmaﬂ.com

MAH/5147/2018
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